207 Budget (Railways) [RAJYA

[Shri Alexander Warjri]

ing the agitations and demonstratioas
by the young people in the north-
eastern hill States against this. And
the Prime Minister and the Home
Minister simply said that this is only
a qualifying examination and that the
candidates belonging to ihese areas
will not be adversely effecteq by this.
I dp not understand what they mean
by qualifying examination. Is not
the whole IAS/IPS ‘examination a
qualifying examination? What do they
mean by a qualifying examination
when the first paper in both of these
sectiong ie, the preliminary and the
raain, are compulsory papers, each
carrying 300 marks? If this recom-
mendation of the Kothari Report is
put into effect, it would mean to total
denia) of the right of the young
people who do not speak the 14
languages to compete to become tne
administrators of the country. It
Ineans that only those who speak the
14 or 15 languages are Indians and
others are not, or at best they are
only second class citizens. It means
telling these young people: Either
you learn one of these 14 or 15
languages or join the rebels and get
out of India. May I know what is
the idea behind this? Is this not a
step towards disintegration of the
country? The recommendation, if it
takes effect, will affect not only the
young people who cannot speak or
write any of these languages, but will
alsg affect the children of many Civil
servants, especially of the Central
Government, whose transfer can be
from one end of the country to the
other, whose language, which may be
one of the 15 languages, is ngt taught
in that area. Can, for example, a
Malayalee young man whose father
has been posted at Arunchal Pradesh
for the last 25 yearg compete in
Malayalay with a Malayalee young
map born and brought up in Kerala?
I appeal to the Prime Minister and
the Home Minister to consider this
problem geriously and to restore the
same condition as was there before
and to scrap this obnoxious Kothari
Report. I earnestly appeal to them
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irrespective of the partieg tg which
they belong, belonging to the affected
States. And lastly I demand that a
stataement be made by the Prime
Minister or the Home Minister in this
House.

Thank you.

THE BUDGET (RAILWAYS) 1979-8¢
—GENERAL DISCUSSION-~contd.

MR. DEPUTY CHAIRMAN: There
is a slight problem regarding the
order in which the Members should
speak. Some Memberg were not pre-
sent yesterday even though their
names were there. And the order
that we have been following up till
now which is also subject to varia-
tion as we proceed along, is first the
Congress (I), the Congress, the
Janata and then the other groups.
This is how we proceed, and this is
the way I propose to proceed.

SHRI JAGJIT SINGH ANAND
(Punjab): No, Sir, I have a strong
objoction because I gave it in writing
on the 5th that I would be the only
participant from my group, that I
would not be participatipg on the 6th

and that, therefore, I should be
transferred to the 7th. Yesterday
nobody from us spoke. You want

me to be the fourth speaker, That
is not fair. Yesterday I could have
exercised my right. I would request
you and other friends also to accom-
modate me. T have already made my
schedule of work like that.

SHRI BHISHMA NARAIN SINGH
(Bihar): There is no question of ac-
commodating, as a matter of fact.
This is the way of aclually calling
the Members from different parties.
1t was followed yesierday. Therefore,
we wanted it to be like that. (Inter-
ruptions) '

SHRI JAGJIT SINGH ANAND: 1
have got other engagements also.
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SHRI BHISHMA NARAIN SINGH:
There is nothing personal.

SHRI JAGJIT SINGH ANAND: I
would request you to give me time
because yesterday nobody from us
spoke. (Interruptions) Sir, I consulted
the Secretary-General who also
knows the rules. I asked him yester-
day and today, I was given to under-
stand that because I did not speak
yesterday, I would speak  today.
Therefore, if we cannot go by this, it
is something very strict certainly
when I have given it in writing in
advance.

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR AND PAR-
LIAMENTARY AFFAIRS (DR. RAM
KRIPAL SINHA): It is not necessary
that he ghould be the first speaker
today. He must get time today. I
think the order should not be revers-
ed. He should get a chance today.

SHRI JAGJIT SINGH ANAND: 1
am not talking of chance; I am talk-
ing of specific facts, because yesterday
itself T could have been accommodat-
ed, and if my name was not called
yesterday, it wag because of my writ-
ten submission that I sent to the
Secretary-General that I should pe
accommodated on priority today. And
this is not my understanding only.
1 am saying this on the floor of the
House. This was also the wunder-
standing of the Secretary General,
and there should be no objection
either from you or WMr. Bhishma
Narain Singh to accommodate me
now.

DR. RAM KRIPAL SINHA: It is
not necessary that it should be in
the reverse order and that he should
be the first speaker. Generally we
follow a system. The first position is
of the Congress (I), the Congress,
from this group and then the Janata
comes last. Then again the Congress
(I), the Congress, then in one round,
the CPI or the CPI(M) and in the
next round the CPI or the CPI(M).
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In this way we have been following
the order.

SHRI JAGJIT SINGH ANAND: Go
to the substance of the issue. The
debate has taken place for one day,
and none from us participated in it.

SHRI P. RAMAMURTI (Tamil
Nadu): He is not claiming it as a
matter of right. He is only request-
ing to be accommodated. If you can-
not, that is all.

DR. RAM KRIPAL SINHA: I gaid,
he should be given a chance today
and that it was not necessary that he

shoulg be the first speaker. (Inter-
ruptions)
SHRI JAGJIT SINGH ANAND:

After all he is not favouring me by
accommodating me. I am not a beg-
gar for a chance in this House K He
is not understanding what I am say-
ing. What I am saying is this.
Before the debate started, I had writ-
ten to the Secretary-General and
through him to the Chairman that I
wag not participating. I am not beg-
ging for a chance from you. You are
not understanding my request. I am
again saying this. The hon. Deputy
Leader of the House is not accommo-
dating me because he is repeating
ad nauseam something which is well
known. He is saying that I will be
given a chance. I am not asking for
mercy. I could have got a chance
yvesterday (Interruptions). But this.
the Chairman wag not informed of in
writing. Today I want my name to
be given priority.

MR. DEPUTY CHAIRMAN: Please
do not take it in that spirit.

SHRI JAGJIT SINGH ANAND: I
gave it in writing.

DR. RAM KRIPAL SINHA: 1t is
for the Chair to decide. Whatever
you decide, I have no objection to it.

SHRI JAGJIT SINGH ANAND:
How can the Chair accommodata
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unless you accommodate. I am
requesting you to accommodate me in
view of the written submission I
made. I am requesting Shri Bhishma
Narain Singh also. -

DR. RAM KRIPAL SINHA: They
cap give you. It is not my chance.
My chance will come only after three
speakers.” The first chance belongs
to the Congress (I). If they permit
you, my chance should be 4th. That
is all. The fourth speaker should be
my party speaker.

SHRI G. LAKSHMANAN (Tamil
Nadu): Congress (I) may give the
chance to Mr. Anand and it may take
the chance of Mr. Anand. You can
adjust. Why should we raise it?

SHRI P. RAMAMURTI: They have
been your supporters for a long time.
Why can’t you accommodate him?
Accommodate him. Sir, he is accom-
modating.

MR. DEPUTY CHAIRMAN: Shri
Anand.

SHR1 JAGJIT SINGH ANAND:
Thank you very much.

MR. DEPUTY CHAIRMAN: But I
will request Mr. Anand, firstly, not
to bring in the Secretary-General
because this is not proper. Whatever
is done is done by the Chair and in
the name of the Chair. Secondly,
please do not show your anger because
we are, after all, discussing in a pro-

per way. With this, I request you
to proceed.
SHRI JAGJIT SINGH ANAND:

Thank you for your observations. I
wish the hon. Prof. Madhu Dandavate
was here, but I am told that he is in
the other House.

SHRI P. RAMAMURTI: Mr. Sheo
Narain is here.

SHRI JAGJIT SINGH ANAND:
" Yes, Mr. Sheo Narain Singh is there.
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SHRI P. RAMAMURTI: He is not
Sheo Narain Singh; he is Sheo Na-
rain.

SHR] JAGJIT SINGH ANAND:
But the first thing that I want to say
is that as the days passed since the
presentation of the Budget, my
reaction to the Budget has changed
from day to day, and unfortunately
it is more adverse today than it was
in the beginning. Part pf the reason
ig that the General Budget that fol-
lowed this has made things very clear
ag to how the peopl2 are being crush~
ed under the new burdens of the
Janata Government. I1f we add up to
this figure of Rs. 178 crores in the
Railway Budget to the amount of
Rs. 863 crores that Chaudhary Charan
Singh has imposed, it comes to a
fantastic total, and the hurden really
becomeg unbearable. Now, while 1
am on it, I must go on record that
Prof. Madhu Dandavate has tried to
bring his outlook to bear on the func-
tioning of his Ministry, in the past
and, it seems to me, in this case also.
But he is circumscribed by the limita-
tions of the group or the so-called
party within which he hag to function
and within which he has to prepare
the Budget also.

Now, Sir, ] am aware that after the
1974 strike there were many matters
pending which were not settled by the
previous Government. Mr. Danda-
vate took a very bold step to settle
certain of these matters, including
certain terminations. But I must be
frank. Mr. Madhu Dandavate has
forgotten what he slood for in 1974.
And I read thorugh the speech of my
friend, Mr. A. P Sharma. The roles
of Mr. A. P. Sharma and Mr. Madhu
Dandavate are today reversed about
the basic demand of the workers. But
my stand today is the same. That
was the stand of Prof. Madhu Danda-
vate then ang thaf iy the stand of
Mr. A. P. Sharma tcday.

SHR] ANANT PRASAD SHARMA
(Bihar): Mr. Anand, it is not revers-

Il
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ed. At that time also
demand was bonus.

my main

SHRI JAGJIT SINGH ANAND: 1
am grateful to him. It i a very

-~ important thing. But I am only say-
ing that when the working class
decided to go forward on a demand
with which he agreed, he was not
with us. And now the working class
is still fighting for the same demand
when Prof. Madhu Dandavate is the
Minister. There is a proverb in' my
language: “Kaudi aale, kaudi chhikke”.
That is, “kaudi” was the smallest
measure in the British times, when
even “dambdi” was there. Now,
some poor fellow lost that little piece.
Angd the fellow who had stolen it was
just trying to side-track him by say-
* ing sometimes “it ig lying here” and
sometimes “it is lying there”, and not
giving it back all the time. This is
what exactly is being done regarding
bonus. And the working class is
becoming more and more desperate.
All sorts of gtories are spread. Even
news leakages are made, that there is
a  sub-committee that has been
appointed, that the report of this sub-
committee has gone to the Cabinet
and that the Cabinet is generally
agreeble and so on. But nothing
happens regarding bonus. And the
working clasg working in the biggest
industry of the country, the Railways,
the workers of the Indian Railways,
who are the main persons who have
brought gbout a gituation in which so
much credit has gnoe to the present
Railway Minister—they are the actual
doers of the job—are getting more
and more dissatisfied and anger is
rising more and more in their hearts.
They are not prepared to wait much
slonger. Already we see in the papers
that strike mnotices are being served.
1f Prof. Madhu Dandavate does not
want to deny what he stood for in
1974, there should be no delay at all
in settling the bonug claim of the
railway workers. Any delay may
mean—like justice delayeg is justice
denied—a situation which nobody in
this country will welcome but which
the working class, the workers work-

-
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ing on the railways, will be perfectn
justified in taking.

Certain good things which have
been introduced in the past, I will
come to them later. But where those
things lead to has also to be examin-
ed. Before the Budget was presented
there was a certain speculation that
passenger fares would go up. But
when the Budget was presented, 1
found that passenger fares did not go
up. But then I realised that a Dbig
part of the passengerg are urban pas-
sengers, passengers operating close to
the big cities, passengers going short
distances. According to the railway
statistics 58 per cent of the passengers
are covered by suburban passengers
and, passengers travelling less than
50 kms. Now both urban passengers
and passengerg travelling less than
50 kms. have been attacked by the
present Budget proposals. Except
for a small exemption for passengers
travelling less than 10 kms, the season
tickets for suburban passengers have
been affected, passengers travelling
less than 50 kms, passengers travel-
ling in second class after the first 10
kms, have been affected. And the
argument that the incidence of
burden will be only 5 paise or 10 paise
does not sell because 25 paise both
ways comes to 50 paise a day and
Rs. 15 a month. Already with the
additiona] burdeng that are there due
to the generosity of Choudhury
Charan Singh to the kulaks of this
country, things have come to such a
pass that I do not know how the
salaried people at any level whether
they are Clasg IV employees or Class
IIT employees or hawkers on the
streets or whether they are Govern-
ment officials or they are doctors, are
going to bear the burden of that
Budget plus this increase especially
when transport cost has already gone
up. The Delhi Administration had to,
through its nose, agree to 25 per cent
increase in the fare of scooters and
the special surcharge in the night
also; that is, whatever wag being
illegally take nby the taxiwallahs and
scooterwallahs has now been regular-
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ised. That only shows the lack of
foresight. We were all put to so
much trouble for three days. But

ultimately they came down to this.
What I am trying to say is this, that
the way the Budget hag come, the
only positive feature, according to me,
and which needs congratulation is the
exemption given to children, in this
International Year of the Child; the
age of exemption has been increased
from 3 years to 5 years. I hope it
will come to stay, and it is something
for which I congratulate the honour-
able Minister. Barring that, I cannot

find anything positive about this
Budget.
Prof. Madhu Dandavate, in the

Speech that he delivered while intro-
ducing the Budget in the other House,
said in para 88:

“The Committee have also given
an alternative proposal involving a
higher increase in the season ticket
fares on the basis that the extra
transport cost incurred by large
numbers of people in such concen-
trated areas should be borne essen-
tially by those who employ them in
those areas and also by those who
benefit directly or indirectly from
the concentrated development of
such areas and that this could be
enforced by a legislation of Parlia-
ment...”

While mentioning this recommenda-
tion which is a very valuable recom-
mendation, the honourable Minister
did not wait for thig recommendation
to be implemented before he imposed
the burden on the commuters who
are working in Delhi, Madras, Bom-
bay, Calcutta and other metropolitan
cities. He has put such a back-
breaking burden on those who, not
out of their volition, come 30 miles,
40 miles, away from their homes to
the centres of working in the cities
wasting so much of their time and
energy, having a very early schedule.
He has done thig without waiting for
the ultimatum which wag the correct
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ultimatum. It was a correct ultima-
tum because most of our public
undertakings do provide transport

for their employees, they do provide
transport through their special buses,
through other means, even through -
railways. At the time when the
Bhakra dam was under construction,,
the workers who used to go to the
dam gite from Nangal and other areas,
were provided with free transport.
If this is done by public undertakings,
why should not private undertakings
be compelled to take on this burden
instead of putting it on the workers?
But the hon. Shri Dandavate did not
wait for that also.

Now, there are some special featureg
which I want to mention though they
do not concern my part. I am refer-
ring to the difficulties of the people
residing in the North Eastern regions
and eastern regions of our country.
For instance, the people in Manipur,
in order to catch a train for Delhi
have first come to Dimapur and there-
after spend two nights and days
before reaching Delhi. The same is
the case with people from Tripura.

There are thug lots of people ~“Wwho
have to take long journeys and
because their areas happen to be

backward even iheir essential require-
ments have to be imported from other
places.
be some ceiling on the fare to be
charged from them. They are living
in far-off places in the country. Tt
is a question of national integration.
They have no choice in the matter.
It ig not their fault that Delhi happens
to be far away from their places of”
residence. It is not my choice that
Punjab is near to Delhi and I ecan
reach here by overnight journey.

would urge that some special consi-
deration should be shown to people
living in far-off places and in the fare
structure there tshould be some ceiling
beyond which they should not be

askeq to pay. 5
Now I come to freight charges.
Here, I must say that except salt,

everything else has been taxed. All

For such people there should 3

|
|
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essential commodities including food-
grains have been taxed. Thig will
cause an increase in the prices of
foodgrains. Yesterday Shri Mohan
Dharia agreed that the person in the
Finance Ministry who said that the
priceg of commodities will rise only
by one per cent was living in a fool’s
paradise. Or, he wag playing fraud
on the people or he thought that the
people of India were so gullible that
they would accept his fraudulent
claims. At least in the matter of
transporting essential commoditieg to
far-off States in the North Eastern
or eastern or even western regions
the Railways ghould give gpecial con-
sideration in regard to freight charges.
At least freight charges in their case
should not be enhanced in respect of
commodities on which they were
enjoying some concession so far. The
Railways have to see that the people
in those ‘Ybackwardq and under-
developed areas which have to import
their essential requirements from
other places do not suffer.

Now, I come to the Railway Board.
Everybody knows that the Railway
Board i a white elephant. There
have been long-standing demands in
both Houses of Parliament that the
Railway Board should be done away
with. It is stil] under the considera-
tion of the Railway Convention Com-
mittee, of which I happen 1to be a
Member. There has been a gap in
the last few years. Their final report
has not come, What is happening to
the Railway Board? The Railway
Board's expenseg have been going up.
Some pruning wag suggested by the
Railway Minister in his last budget.
Even then the expenses have gone up.

Now I will come to the Railway
Convention Committee whose 77th
report has already been presented to
the Lok Sabha and the Rajya Sabha
on the 22nd December, 1978. There
we went intp the whole situation.
The first issue we raised was about
delegation of powers by the Railway
Boargq to down below so that at the
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zonal level and divisional level the
people who are running the railway
administration at the field level are
able to tackle their problems. The
Railway Board has always been say-
ing that we have parteq with out
powers and everybody is satisfied.
They called a meeting of the General
Managers and said; We are parting
with this much of our powers to you.
After six months again they will gay:
We are parting with this much of
power and the General Managers will
say that everything is all right. I can
understand the poor General Mana-~
gers going before the Railway Board,
the Nawabs, and not giving out their
minds. But all the time, attempts at
devolution of powers by the Railway
Board has at best been half-hearted.
What iz the situation today? The
situation today is that 33,000 repre-
sentations from railway wusers and
50,000 representations from the rail-
way employees are received by the
Railway Board every year. What
does this mean? It means that either
the Railway Board is so zealoug of its
powers and is so much bent wupon
keeping all the powers concentrated
in its hands that it does not want to
part with them; or, it means the
people functioning down below do not
have the authority or confidence or

calibre to tackle these problems.
Sir, while on this, I would
3 p.Mm. like to say that we have
recommended a departmental
probe by an independent body of

expertg in the managerial field, that
a team of experts on management and
finance should go into its working.
Then, Sir, the point thaf I want to
make further is that the best touch-
stone for judging the adequacy and
exercise of the delegated authority
would be the extent to which the
Railways are able to meet the public
requirements of wagops, to maintain
punctuality of train services, to
minimise incidents or accidents, to
resolve all the commercial and other
difficultieg with promptitude and, in
general, to inspire confidence among
the public by improving the quality
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of the service and by resolving all
their difficulties, Now, Sir, while on
this, I would like to mention a very
baq situation. Sir, despite the best
intentions of the honourable Minister,
what we find ig that both the sections,
that is, the rallway users and the
railway employees are not satisfied
and the situation is bad in matters of
punctuality of the trains and things
are worse in the matter of corruption
and there is no improvement. Then,
Sir, I welcome his suggestion that
there should be departmental cater-
ing. In the matter of catering, it is
a hellish situation and, while I am on
it, Sir, I would like to tell the House
what I experienced directly during
the last three or four weeks. I was
travelling on the 14th of February
from here to Ambala to go to
Chandigarh in the De Luxe train.
The train arrived on time gand 1
checked it up—because I had to go
from here from my house, I checked
it up—and found that the train was
going on time. But, on reaching there.
I found that the train did not leave
for about 1 hour and ten minutes and
on the public address system once an
announcement was made that the
train was being delayed. 'Then, Sir,
I began searching because I had to
reach a particular place to attend a
meeting at certain time What was
the reason? I went to three
different people and all the three
different people gave three different
explanations as to why the train was
not leaving on time. Then, Sir, I
got into the train. When I got
into the train—I do not want to dilate
on this, Sir—the ©vassengers who
were coming from Bombay complain-
ed that the food that was served
overnight there was smelling of
kerosene and the passengers who
took that food vomitted, 38 of them,
and then I called the fellow who
was travelling in the train dining
car and asked him about this and he
told me that he had sent a telegram.
He showed me the telegram that he
had sent. Then I told him that
at the place from where the food was
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taken—I do not remember the name
of that place, 1 have forgotten pro-
bably Godhra—he should have check-
ed up and I asked him: Didn't
you have your hose before you ser-
ved it? So, Sir this was the con-
dition of the passengers in that train
sa far as food was woncerned. I
am only giving one example.

Then, Sir, I came the day before
yesterday morning {rom DBhatinda
and the Bhatinda train arrived in
time and left in time. But at the
Kishan Ganj station it was delayed
by about 35 minutes and the train
from Jodhpur was passing and, on
the roof of the train, some people
were travelling and the passengers
were in a hurry to reach the Delki
Station. There are 253,000 V wires
overhead and these people would
be sucked in and would be burnt
alive within seconds and this is how
many people die by travelling on the
roof of the trains. But, Sir, the
people are not only travelling on the
top of the trains, but they are travel-
ling on the top of the buses also.
From Firczpur to Farudkot to Bla-
tinda I went by bu; and all the
buses were packed up and down and,
ultimately, one of the buses, which
was a Government bus; had to be
challanned by the Transport Autho-
rity and it had 60 passengers in
excess although it was supposed to
carry only 66 passengers in all. Now,
why is it happening, Sir?  Because
many services were cancelled due
to coal shortage. Now. who is to
be blamed for that? We see open
quarrels on mahy issues in the Janata
tGovernment and also the guarrel
between the Minister of Energy and
the Minister of Railways as to who
is to be blamed for the actual coal
shortage.

Then, Sir, you come to the ques-
tions of casual lsbour absorption.
Despite the honourable  Minister’s
attitude that there should be more
and more absorption-—-he has said
that within four months all the
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casual labour should be absorbed—
what is the actual situation? I know
that the intentions of the honourable
Minister are good and I know that
both the Ministers mean  business.
But I am only saying that the busi-
ness is not got done and things have
got stuck up. While I am in this, Sir,
I also want to point out that some
new services have been introduced,
some new trains have been introduc-
ed. By the introduction of fast
second class or classless train, really
a good thing has been done. But has
there been any increase in the staff
commensurate with the workload
that has increased—in the number of
gangmen, railway men and other staff
that is looking after the track and
looking after the running of the
train? The workload has increased,
but the staff has not been increased.
I¢ it is not increased, what can it
result in? It will result in more
accidents than ever Dbefore. This
should also be looked into.

While T am at it, I would like to
refer to some specific problems that
can never get resolved. I mention-
ed last time, and 1 say it now also.
There was a good practice before the
Janata Government came in. Mem-
bers of Parlidment from varioug rail-
way zones used to meei the Railway
and the staff once mostly in the Rail
Bhavan itself to get certain problems
solved across the table. But nothing
happens: now. You on  writing
letters.  Nothing happens at all.

About a day-time train, fast train,
between Chandigarh and Delhi; at all
levels, Members, through questions;
through motions, through letters, go
on taking it up. Our Chief Minis-
ter has also written and has seen the
Railway Minister. But nothing is
being done for Chandigarh. Chandi-
garh is the capita] of Haryana State,
of the Punjab State and a shadow
capital of Himachal Pradesh also-—as
also % Union Territory. But to
such gm important place we have no
€3asy maress.
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Then, Sir, there had been the ques-
tion of bringing Chandigarh on the
main line. I do not want to go into
it. But nothing concrete has come
out yet, even after the Punjab Gov-
ernment was prepared to share the
cost also.

Then, Sir, there was a train called
Golden Temple Tata Express. For
months and months it was not there.
Now I am told that it is because of a
certain bridge on that section. If a
certain bridge on that section was
not functioning, why the Delhi-
Amritsar train was taking a  good
deal of passengers on that?

Sir, I have been repeatedly insist-
ing to make it a seven-day train and
they say that it is not possible. If
additional fast trains, and the fastest
train in the country, can be run on
the same day, why cannot that be
accommodated on  other days?
Bureaucratic answers are received by
us. Previously we used to insist on
changing the time of the Srinagar
Express, till Mr. Shafi Qureshi saw
the argument that it would benefit
the Jammu people to go to Srinagar
and come back on the same day.

Now, Sir, rediculous
been happening.

things have
I come to Delhi
from Jullundur by Deluxe train,
Chair car, air-condilioned, after
spending Rs. 39|-. But I have to
go from Delhi to Jullundur in the
same Chair Car in First Class, ga-
thering all the dust, after paying Rs.

71]-.  Why is this anomaly there?
I have raised it through every
method. But I failed to get any
answer.

Then, Sir, I was travelling last year
by the Kashmir Mail, and I found
that the seat of the attendant there,
which was a collapsible seat, had
become g commode type seat. Only
this much seat was provided for him.
I took it up through correspondence
also but go bureaucratic, wooden-
headed replies. Rexine was remov-
ed. We talk of Socialism and
about the poor. But even a proper
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[Shri Jagjit Singh Anand]

seat is not provided to the attendants
in trains,

Then, this is a matter which have
repeatedly raised. Sale of ground-
nut is banned only on the Northern
Railway, because of cleanliness con-
siderations. You can purchase it
from somewhere outside the station
and throw it on the station. We
allow kernels, so that there is more
loot of the people. In winter, peo-
ple like groundnutg which is heated in
an earthern pot, I have been writing
letters, but the same type of bureau-
cratic reply is given. They do not
bother about it at all.

Sir, there is reservation in day
time trains for First Class chair,
and then Rs. 2 extra were being
charged. I found passengers abus-

ing or misusing it.

While I am at it, I may say that
it was the Godra station about
which I was talking. I went to
Bhatinda. They gave a long
memorandum. The people there
asked me: Kindly allow us to de-
monstrate in the House. I said: Why
should I lose credihility in my
House? But they were saying,
“Then we will sit on the track. I
said, “It is foolish to do so0.“° They
are the daily commuters, and on the
fast express trains, one cannot travel
now at the same fares. And re-
peatedly, many minute difficulties are
coming up. And I will tell the
hon_ Minister who is present here and
the hon. Minister who is not present
to please somehow or the other find
a machinery to remove the grievances
which can only be done if there is
a talk across the table. Otherwise,
what will habpen is that more and
more discontent will grow, and the
Railways will get a bad name for
nothing. So, Sir, 1 do not want to
g0 on as you have signalled me to
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stop. But what I want to say is
that a serious consideration should be
given to what is suggested in para 88,
and to put the burden on the em-
ployer rather than on the employee on
the question of suburban tickets.
Then, Sir, in regard to seasonal
tickets; the demands are there
from the commuters and they
should be Ilooked into. In regard
to the branchline traffic and the 50
kms. traffic, from £0 kms. please o
not come down .o 10 kms. Upto
25 kms., you should not raise any-
thing because 25 kms. means ony 15
miles. And most of our people who
are poor travel only small distances.

So, Sir, with these submissions; I
would like the Minister to please
look into the Budget proposals again.
And keeping in view the fact that
other burdens have alsu been passed
on, after that Buclget, it does not
look that rosy or it does not look
that less bad. I am saying both
ways. It looks very obnoxious now.
And he should see to it that there
ijs really a Madhu Dandavate touch
to the Budget, and he should see to
it that it does not go =s it is.

SHRI KHURSHED ALAM KHAN
(Delhi): Mr. Deputy Chairman, Sir,
my hon, friend has a lot of personal
experience of travelling on trains.
But, unfortunately I stay in Delhi
and, therefore, I get very rare chan-
ceg of travelling by trains. How-
ever, I have gone through this speech
of the Minister of Railways and 1
find he is indulging in self-praise.
I do not object to his indulging in
self-praise, but then there should be
some limit to indulge in self-praise.
Well, Sir, while indulging in self-
praise, it seems the hon. Minister has
totally forgotten that the Indian rail-
way net-work is the largest net-work
in Asia, and the fourth largest in the
world. It is also the biggest public
undertaking of this country. And
this wag not built up overnight or
during the last 20 months. It has been

1]
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buil{ up during the last 125 years and,
therefore, the entire credit for doing
anything in the Railways should not
be taken by the peuple who are in the
Administration at the moment.

Sir, as a result of planned develop-
ment, and I repeat that as a result of
planned development since 1951,
operations have more than doubled,
and this is a great credit to the pre-
vious Government which has done
this right from 1951 to 1978, and
during the last two years nothing
spectacular has been gone. The pro-
cess of modernisation of the railways,
including eleciric traction, dieselisa~-
tion, rolling stock modernisation,.
improvement o¢ signalling, etc., has
made much headway during the last
decade. It is not a question that
this has been done only last year or
during the last 20 months. This has
been done during the last decade
which has been a decade of signifi-
cance for the Railways, and the
Railways can take pride of that last
decade. The process of slideback,
unfortunately, has now started. And
it will be a great achievement if
they can stop this process of slideback
and keep it going and the wheels
turning and moving. I have men-
tioned this to remind the learned
Professor who is, unfertunately not
present here—most probably, he is
busy in the other House—that while
indulgaing in self-praise, on sheculd
not forget what wag inherited from
the previous Government and what
was done them. We will now see
what you will do during the tenure
of vour office in Government. In
fact, in the last decade. as I have
said: numerous achievements, which
T mentioned previously, have been
made by the Indian railways and they
are proud of it. The railways have
built up the necessary infrastructure
for meeting the national requirements
and now you are getting the benefits
of that basic nucleus or that basic
infrastructure which hag been built
up over the years; out of which you
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are now getting the benefit of good
services, better services and improv~
ed services... Our railways sys-
tem has gone through many stresses
and strains and ha- met many chal-
lenges very adequately. It hag an
inherent built up strength which has
been the result of the long associa-
tion of my party’s Government with
it which has done so much for its
development during the last 25 years.

Now, many hon. Members have
praised the hon. Minister for the
performance of the hat trick  but,

really speaking, I feel that it is not
a hat trick but only a trick. (Inter-
ruptions). The Minister has said
that the year 1978-79 is expected to
end with a surplus of Rs. 27.73
crores, as against the Budget Esti-
mates of Rs. 65.43 crores. The
reason of shortfall of Rs. 125 crores
is in the revenue and is atfributed
to lack of traffic and damages on ac-
count of floods of the order of Rs.
30 crores. Further, an extra ex-
penditure of Rs. 89 crores
is stated to have been incurred by
the railways ag a result of levies
which were imposed during the last
General Budget, which was presented
aftey the Railway Budget had been
presented. In spite of the above fac-
tors, i.e., Rs. 230 crores loss of reve-
nue or extra expenditure, there is a
surplug of Rs, 27 crores, which is
claimeq by the hoa, Ministey that it
ig hig trick. But what ig this miracle?
In, spite of this extra expenditure thir
year, in spite of this extra Rs. 30
crores, which was the extent of da-
mage caused by floodg last year, gtill
he had to tap new sources for addi-
tional revenues for the next year. It
the position was so sound that they
could show a surplug after all these
things last year, why during the mext
financial year they are imposing an
additional burden of the order of
Rs. 178 crores? This is a thing which
I am unable to understand. I do nol
know whether thig ig a hat trick or
just a trick. Wel], this has to be ex-
plained. When you have said that the
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[Shri Khurshed Alam Khan]
Railways have a sound financial posi-
tion, why are you imposing this extra
burden of Rs. 178 crores?

SHRI P. RAMAMURTI: Am I to
wnderstand that you object tg hat
tricks gnd not to tricks. Three tricks
you object fo; but one trick you do
not object to.

SHRI KHURSHED ALAM XHAN:
Besides unforeseen losseg or additional

payments the payment of bonus,
which has been promised time and
again to the employees of the

railways, has not been taken into con-
sideration when the surplus has been
shown. If all this is taken into con-
sideration, where will this hat trick
go? It will remain only a trick. This
is the difference which I would like
the hon. friend to understand. The
socialist hon. Minister hag gingleq out
only the urban commuters for this
additional burden. It is a knowp fact
that the people living ip urban areas
are subject to lot of stresses and
strains financially and when they have
to live outside the peripheries of the
town. it is ot a matter of their choos-
ing; they go out by force of circums-
tances. Ang here you want them to
pay so much extra. How wilk they
do it? And all thig will result in in-
flation in the country which will not
be good for us because the conditions
which create inflation have to be curb-
ed.

Essential commodities like the food-
grains, fertilizers, edible oils, jaggery
ete. were exempt from levy op sur-
charge during the time when ~Shri
Kamlapati Tripathi wag the Railway
Minister. This has pow beea removed
by one stroke and now we have to
pay for all these commodities, except
the salt. That is 5 small mercy that
you have ghown on salt by exempting
it ang vou have mot exempted other
foodgraing when vou claim that your
financeg are so sound. As I said ear-
lier. the Railways are our biggest
undertaking and the life-line of the
nation. But with regard to its ilop
management and functions, there has
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always been g controversy. The pre-
vious speaker alsp mentioned gbout it,
that is, about the Railway Board
which ig basically responsible for the
management policies and it is very
much i the public eye.  The Ad-
minjstrative  Reforms Commission
made very drastic recommendations
about the re-structur.ng of the Rail-
way Board and about delegation of
powers down the line. But it gseems
that whatever has heen done for
which the credit has beep takep by
the socialist hon. Minister, ig only
a sort of apology to what  should
have been done ang what they have
done is only , half-hearted attempt
which is not going to achieve the
real purpose for which this was
done. Now, powers have been dele-
gated; only there hava beep two ins-
talmentg of the delegation of powers.
Has anybody made an assessment as
to how it is functlioning or what has
bee, the advantage and what more
is needed further to be done? Our
Railwayg comprise pnine zones Some
of the zones are really unmanage-
able. For instance, Northern Raik-
way Zone is of such a big size that
it is unmanageable. My suggestion
is that these zones should be of such
a size so that they canp be managed
conveniently. 1 know, the overhead
expenditure might increase in that
process but it will surely increase
efficiency in the Railway operations.
We can judge the efficiency of a
transport gystem either by its viabi-
lity or by the ctandard of its service.
At the moment, the entire House will
agree with me that we are not gatis-
fied with the Railway Board.

I is g matter of greaj concern that
there have been signs of extensive
leakage, pilferage, ticketless travel
and deterioration, in the punctuality
of the service.

The hon. Minister heg claimed that
settlement of compensation claimg is
done in a very ghort time. I want
to know what iz the amcunt of com-
pensation that you have paid during
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the year? I understand il comes to
about Rs. 14 crores, Now, this ig a
ver big sum. How such a big amount
wag paid as compensation? A lot of
P pilferage, damage and loss takes place
at the transhipment points of Railway
» stationg like Mughalsarai and the Rail-
way authorities know it much better
than [ do. Why can't effective mea-
sures be taken about 1f? The hon.
 Ministe; hag made a special mention
about the settlement of claims, as I
said. What are the RPF and GRP
people doing? How much money we
are spending on the RPF? Most prob-
ably, the budget is of the order of
Rs. 1500 crores. If we are spending
Rs. 1500 crores, there ghould be some
benefit out of it. But we find that
we are spending Rs. 1400 croreg on
the settlement of claims. Then, what
is the idea of having the RPF and
the GRP?

Now, gauge conversion is amother
very familiar thing with the Railway
authorities. Now, these projects
should be taken in hand, when we
have adequate fundg available. On
the one hand, we gay that funds are
not available. Om the other hand,
we are spreading our resources so
thip that there ig no impact anywhere,
I would like to know what are the
criteria when you decide on gauge
conversion? Who takes the deci-
sions? Are they political decisions or,
are they commercial decisions? It js
good that capital restructuring exer-
cise ig being done in the Railways. 1
am glad, Sir, the hon. Minister has
come now and it geems I am through
half of myv .

-

¥ TEe MINISTER OF RAILWAYS

(PRO¥Y. MADHU DANDAVATE):
You are the main attraction.

SHHT L. R. NAIK (Karnataka):
You have glmost completed.

SHRI KHURSHED ALAM KHAN:
I must compliment you on your
capitak restructuring exercise. This
is very good and thig should be ex-
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pedited. Similarly, the report of the
Committee on social burden should
also be expedited. These are the two
things, which are basic things about
which you must do something at an
early date, before it ig too late. On
the plea that the Rail Tariff Enquiry
Committee hag made the suggestion,
whatever the increase that hag been
broposed by the hon. Minister in re-
lation to freight rates gnd the fare
of the geason ticketg is not justified.
This is going to yield an additional
revenue of Rg, 178 crores in 1979-80.
But you say that your finances are
very sound. In this connection I
would like to utter a word of caution.
The hon. Minister ig a professor. He
hag cleverly used the words ‘selected
areas’. This means, proader greas
are gtill left out which he will cover,
most probably, in the revised Budgel.

PROF. MADHU DANDAVATE:
Don’t draw this inference.

230

SHRI KHURSHED ALAM KHAN:
Sir, gince the hon. Minister has come
now, 1 am gure he will welcome my
suggestions and he would like me to
say something which he would appre-
ciate. -

MR. DEPUTY CHAIRMAN: But
two minuteg only.

SHRI KHURSHED ALAM KHAN:
Five minutes I would take.

PROF. MADHU DANDAVATE: 1
will cut down my five minutes while
replying,

SHRI KHURSHED ALAM KHAN:
The tentative forecast for the Sixth
Plan shows that there woulg be a
widening gap between revenue and
expenditure from the third year on-
wards. Thig is a disturbing fact
which we should take note of at this
stage. I am gure, gh this plea, sooner
or later, instead of selective increase,
there will be a wider increase. Please
do something about it so that this
wider increase can be avoided.

Now, the future of Indian economy
is closely linked with the fate of the
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{SHRI KHURSHED ALAM KHAN:]
Railways. The picture, as we see,
according to the forecast, iy quite dis-
turbing indicating that the Railways
do not gee the end of the tunuel al-
thought they have beep gaying that
we have emerged from this tunnel.
But the actual fact ig that we have
not only not seen the end of the tun-
nel, but we are alsg still not out of
the woods ang the finances ace still
in a delicate position. We have a
huge amount of Rs. 5,6572 croreg as
on 31-3-1978 invested in the Rail-
ways. With 125 years of operational
and administrative experience, our
Railways should be a model for gur
nationalised industries which is, un-
fortunately, not so. Tf & a matter of
great concern that our biggest under-
taking is still not financially very
sound and gtill not out of the woo.
The present state of management
leaves much to be desired and it is
unsatisfactory, There ig inefficiency,
waste, lack of eost-conscionsness and
I am sure thig wil] veceive hon,
Minister’s special attention. I would
humbly tell the hon. Minister that
he has been calling me a pessimist
while answering the questions. I appre-
ciate his optimism, but I cap tell him
to take it from me that the railways
need a major operation, minor
surgery will not do. If you continue
with your minor $urgery, the fate of

the railways is not very bright. Let
us do one thing. Apwrt from the
Administrative Reforms Commission,

whatever it has suggested ang what-
ever is done about it, my humble
suggestion is that the railwayg alone
needs 3 Commission of the same type
as the Administrative Reform; Com-
mission and this Commission chould
go into the working of the railways,
both administrative, operational and
financial. Then only, most probably,
it would be possible for you to come
to jome conclusion ang take some
useful gsteps. I do not wish to say
much on the safety in travelling he-
cause, incidentally, I am working on
the Accidents Committee and it will
not be very correct op my part to
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morning paper has some screaming
news. There ig some derailment or
some accident or some murder or
some theft. There is something of
the sort and I gould urge upon the
hon, Minister to please see that this
news does not appear every day. If
it appears once in a week or once in
a month, we do not mind.

PROF. MADHU DANDAVATE:
Are you proposing censorship?

SHR1I KHURSHED ALAM KHAN:
A grouse which I have jis about the
metropolitan trarsport system. Hon.
Minister, perhaps you do not know.
for pine years I worked with the
special team appointed by the Plan-
ning Commission on this metropoli~
tan transport system. We worked for
the four cities, Calcutta, Bombay.
Delhi and Madras. Fortunately, Cal-
cutta has got something, but what are
you going to do gbout Delhi? What
are you going to do about Bombay
and Madras? I know your answer
that you do not get enough fundg from
the Planning Coramission, but please
take our help also so that we must
get something for the metropolitan
cities. Unless you have the uynder-
ground system you are mot going tc
solve the transport problem of these
metropolitan cities.

MR. DEPUTY CHAIRMAN: That is
all please.

SHRI KHURSHED ALAM KHAN:
What are the Railwayvs’ long-term
plans for tractiorn? Whether you
are going to concentrate on ebectri-
city, electric traction, diesel traction
or the old steel horse, I do not know,
but if you are going to insist on
electric traction, please have your own
captive power house because you are
depriving us, you are depriving the
poor farmers; 54 you are depriving
them of the powe; they suffer on that
account.

The track remewal is another im-
portant factor. both initia] and the
secondary and I suppose in this matter
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the Railway Ministry should ask the
Planning Commission fo use its good
offices with the Steel Ministry and
they must meet your requirements
first and then the requirements of
anybody else, even including the
export. We have got enough foreign
exchange at the moment gnd, there-
fore, they must meet your require-
ments,

MR. DEPUTY CHAIRMAN: Please
leave gome poiuts for others also.

SHRI KHURSHED ALAM KHAN:
Now the hon. Minister hag said about
the catering. I think the railway
catering is the worst. We do not get
our money’s worth. You are thinking
of corporation or something of the
sort. First, please do something, to
improve the catering gsystem, let us
have some better catering and after
that you can thing of having 5 sepa-
rate corporation,

Sir, your consultancy gervices have
beey a big let-down. We were ex-
pecting to much from them because
the entire Middle-Easl countrieg are
looking to you. They are looking to
India, They want India’s friendship,
they want India’s consultancy, they
want India’s engineers, India’s experts
and if you concentrate on that, you
can make millions of rupees out of
these twq projects. Modernisation of
workshops, I know, is receiving your
attention. Buti your workshops are
in a very bad shape. This is the
reason why your maintenance ig poor.
Unless this iy done—and done early
—I gdon’t think you will be able to
do anything as regards the mainten-
ance of your wagons, engines and
other thimgs is concerned.

We gre told that the recommenda-
tiong of the Quereshi Committee have
been implemented. But I can assure

the hon. Minister that this imple-
mentation is only gn paper. I have
seen on the stores side that your

stores gtill suffer for want of essen-
tial parts and whatever j5 supplied is
very often sub-standard. What can’t
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you have running contracts with the
standard firms so that you do pot
have this sort of difficulty.

Discipline has been a big casualty
in the rtailways at the moment.
Please do something about it. Here
I would suggest one thing. The
supervisory staff are your eyes and
ears. If you want to give fhem res-
ponsibility, please also give them
authority, because responsibility
without authority will pot do.

I am unable to understand why
the Commissioner of Accidents is un-
der the administrative control of the
Tourism Ministry. I had something
to do with the Tourism Ministry and
I tell you that for ten years I pever
knew that there was somebody as

the Commissioner of  Accidents
attached to this Ministry, That is the
reason why nobody cares for him.

How many posts of Assistant Com-
missioner of Accidents Témain vacant,
how much staff they ask for and do
not get? Either please take this
organisation ynder your own Minis-
try or let it go to the Prime Minis-
ter’s Secretariat so that they have
more responsibility and more recog-
nition. They have to play a very
important role and they should be en-
abled to do that.

In the Railway Board, there ig no
follow-up action.

MR. DEPUTY CHAIRMAN: Please
conclude. You have taken much too
long.

SHRI KHURSHED ALAM KHAN:
I am fimishing. The Railway Board
issues a circular and then forgets
about it. They think that everything
is all right. If you go through the
reports of Mr. Wanchoo or Mr.
Kunzru, they are poemg of pity.
that is the reason why there is no
followup action in the Railway Board.
I hope you would do something
about it ’

Thank you, Sir. I have takep very
little time,
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SHRI PRASENJIT BARMAN
(West Bengal): Mr. Deputy Chair-
maa, Sir, I have carefully gone
through the Budget Speech of the
hon. Railway Minister. He has pre-
sented a surplus Budget this year also
like the previoug two years. 1 could
have congratulated him on this ac-
“count had this surplus budget indi-
cated that there hag been some real
improvement iy the conditions of the
functioning of the railways. But ac-
tually that is not so.

The Indian Railwayg have gained
some prestige abroad, particularly in
countries like Ghana, Iran, lragq,
Nigeria and some other countries
where the Indiap Railway personnel
are being sent not only for construc-
tion of new railway lines but also to
train the railway personnel there to
know better technical know-how and
to successfully administer the manage-
ment of the railways.  But inter-
nally here, in our country, the pic-
ture ;s quite different. It is fap from
satisfactory. Improvement on the
railways does not only mean that
some new railway lines_ will be cons-
tructed, or some pew traing will be
introduced—be they super-fast, fast-
mail, express or passenger or Janata
traing— or there will be double-
decker trains or doukle-engine trains;
it also meang that there should be
successful and better management of
the railways. The position ig far from
satisfactory i this respect and it is
fast deteriorating. As many hon’ble
colleagues have already pointed out,
I would also like to emphasise that
nowadays all trains, not only on
branch lines but zjso on the main
lines, be they super-fast, fast mail or
express, are runing regularly late.
Only on the 3rd March I came by
the Tinsukhia Mai. The train was
running 3% hours late. And op that
day ,as the Housé knows, there was
the taxi and scooter strike. Now
everybody cap well imaginie hoyw the
passengers faced difficulties there at
the railway station.
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In the N.F. Railway zone in the
metre gauge sectiop” “there are fre-
quent obstructions on trains by pub-
lic resistance, public demonstrations
or by mechanical or technical defects.
But nothing has been done as yet to
mmprove the position. The coaches
on trains are pot properly maintain-
ed. The toilets 1n0 the coaches are not
kept clean. Ticketlesg travel j5 ram-
pant. Particularly on the branch
ling nobody purchaseg a ticket. Noth- -
ing effective has been done to remove
thege deficiencies. The Railway Mi-
nister has stateq that he has vested
more powers with the Divisional
Superintendents. Let us hope the
with such decentralisation, the posi-
tion of the railways, the maintenance
of the railways and the management
of the railway sdministration would
be improved.

[The Vice-Chairman (Shri Arvind
Ganesh Kulkarni) in the Chiar]

Sir, a lot has been said gbout social
burdens being carried out or to be
carried out by the railways. But how
will the railways carry out social bur-
dens? Many hor’ble Memberg have
spoken about the increase in fares
of geason tickets jnd also increase in
freight rates. The Increase in freight
rateg will particularly affect those
backward areas which are in remote
corners of the country particularly
the States and Union territorieg in
the North-Eastern and the Eastern
regions. The increase in season
tickets will hit the poorer gections of
the people very hard. I hope the
Railway Ministey wil} definitely con-
sider these issues and review the
whole position amd definitely reduce
the proposed increase in fares of
season tickets as ylso freight rates.

In the backward regions whenever
the question of construction of new
railway lines js brought the question
of economic constraint is pleaded.
But the Railway Minister has said
on many occasions that in the Back-
ward regiong the question of profits
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will pot be considered but, in reality,
we find that nothing or very little has
been done 50 far as the construction
of pew railway lines in the backward
regions is concerned. Only a month
ago we went to Alirajpur, 5 subdivi-
sional town in Jhabua districf ~ of
Madhya Pradesh where there is heavy
conceatration of tribals. But there
has not beep development of any
new railway line. But there has not
been development of any railway
line. The stations serving these
placeg are Dahod and Ratlam which
are far away from these places.

So also is the case of North Bengal
which has been very much neglected
by the railway administration, Some
survey has beepn made about the pro-
posed new railway lines there. One
is New Maynaguri to Sitaij ‘via Shap-
tibari which ig gnly a distance of 84
kilometres. A survey has been made
but nothing has beep done so that
this new railway line is constructed to
boost agricultural development jn this
area. I have requested the hon. Rail-
way Minister to take pecessary steps
for the construction of this new pro-
posed railway line and also to extend
thig railway line from Sitai to Golak-
ganj in Assam, but nothing concrete
hag come out from him uptik poWw.

Then there is the proposed line
from Olg Malda to Balurghat. Balur-
ghat is a district town and, since
1952, in both Lok gabha and Rajya
Sabha demang hag been made for the
construction of thig proposed rail-
way line from Old Malda to Balur-
ghat. A survey has already been
made but the line is not yet
constructed.

About the restoration of Changra-
pbandha—Domohini railway kne, Sir,
perhaps you are aware of the fact
that in 1968 when there was an un-
precedented flood in Jalpaiguri dis-
trict thig rallway line was damaged.
Part of this railway line has
been restored but the remaining por-
tion of the line from Domohini to
Changrabandha has not yet been
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restored. Last year a budget provi-
sion wag made for the survey of this
railway line. This year also it has
been mentioned in the Railway Budget
speech but survey and restoration of
such a short distance of railway line
could not be completed during the last
year or during the current financial
year also. So there ig doubt whether
the Railway Minister and his Ministry
are keen on restoration of this railway
line. This is not construction of a new
railway line. This raliway line existed
from the Cooch Behar State regime.
and it is the demand of the people
that a privilege once given to them
must be restored and, therefore 1
would request the hon. Minister to
consider this case and take necessary
steps so that surveys are completed
soon and restoration of this railway
line is made.

As I have mentioned, Sir, North
Bengal area under the N.F. Railway
is a very backward area and much
attention has not been given to this
area, So I want to make one request
to the Railway Minister. There hasg
been a proposal in his speech that g
coach factory will be built somewhere
under he railways, and I demand, let
this factory be built within the zone
of the NF Railway. What I want to
emphasize  particularly is that it
should pe built somewhere in North
Bengal because in the NF Railway
zone there is no such coach factory.
They have got it in other railways
but in the NF Railway there is no
coach factory or locomotive factory.
Therefore, I would urge upon the
hon. Railway Minister to consider this
matter and take necessary steps so
that surveys can be made for setting
up this factory somewhere in North
Bengal under the NF Railway, Now
about the amenities to the pas-
sengers. The catering service i<
far from satisfactory. It hag been
proposed that the  private contract
system would be gradually abolished
and departmental canteeng would be
established. Be it private catering or
departmental catering, the position i
the same everywhere. It is far from
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satisfactory. But as far ag my per-
sona) experience goes, private catering
is better than departmental catering.
As a matter of policy, I do not object
to the latter. There should be depart-
mental catering, but before switching
over to departmetnal catering service
in place of private catering service,
steps should be taken to improve the
conditions of departmental catering.
In this respect, I welcome very much
the proposal of setting up a Catering
Corporation, as has been indiacted in
the Budget speech of the Railway
Minister. Something concrete should
be done in this respect.

About the janate khana which was
introduced last year, I may say that
the quality is not satisfactory and
somewhere it is charged more than
Re. 1. It should be seen that it is not
charged more than the actual rate.

Much has been said about the new
deal to the employees. As has been
pointed out by many hon. Members,
almost all, the Budget speech does not
contain any proposal to pay the mini-
mum bonus of 8.33 per cent to the
Railway employees. I also share the
feelings of the other hon, Members ang
also the railwaymen and urge upon
the hon. Minister that he should
immediately pay the minimum bonus
at the rate of 8.33 per cent.

And about the Class IV employees,
the coach attendents in some  cases
perform the duties of conductorg also,
but there is no avenue for promotion
for them. It should be seen that those
who are fit for promotion are promo-
ted. And the casual labourers, despite
the assurance of the Hon. Railway
Minister, have not yet been absorbed
in permanent service. This should be
done immediately. (Time bell rings)
Only five minuteg more I shall take,

- THE VICE-CHAIRMAN (SHRI
ARVIND GANESH KULKARNI):
There is no such timg left. Within a
minute or two you should wind up.

[RAJYA SABHA)
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SHRI PRASENJIT BARMAN: An-
other thing which I want to bring to
the notice of the hon. Railway Minis-
ter is something whizh I have pointed
out to him on some earlier occasion
also. On the Tinsukia mail train, the
train superintendent and his staff have
to come here to New Delhi, but no
arrangement of accommodation for
these people has been made at the
New Delhi station. I pointed it out
to the hon. Minister a month ago. It
is unfortunate that nothing hag been
done as yet. It should be done imme-
diately.
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Now, Sir, about the srevice condi-
tiong of the Scheduled Castes and the
Scheduled Tribes people. It is true
that the railways have appointed
many Scheduled Castes and Scheduled
Tribes. candidates. There is no doubt
about it. But the position is still far
from satisfactory, and it needs further
improvement. In most of the offices
in the raliways, their zonal headquar-
ters and othep railway establishments,
the cells for the Scheduled Castes and
the Scheduled Tribeg employees are
not functioning properly. They do not
receive co-operation from other gec-
tions. The staff is not adequat2, and
though the cells have to be adminis-
tered by Scheduled Caste or Scheduled
Tribe officerg in most of the cases it
has not been done. 3o, it should be
seen, so that the cells are managed
properly by the Scheduled Castes and
the Scheduled Tribes officers.

The percentage figures in the rail-
ways in the matter of recruitment
should be reconsidered.’ For example,
I bring to the notice of the hon. Rajl-
way Minister the percentage maintain-
ed in recruitment of the Scheduled
Castes and the Scheduled Tribes
people by the N.F. Railway. The
percentage quota is 12 per cent for the
SCs and 18 per cent for the STs. The
NF Railway covers not only Assam,
but it also covers West Bengal and
somg portion of Bihar, north Bengal
and some portion of Bihar, where
there is more Scheduled Caste concen-
tration. The population figure of the
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districty of North Bengal and Katihar
will justify that the present 12 per
cent quota...

THE VICE-CHAIRMAN (SHRI
ARVIND GANESH KULKARNI):
I am sorry.

SHRI PRASENJIT BARMAN: I am
concluding, Sir. This is my last point.
The 12 per cent quota should be raised
to at least 15 per cent. And I hope
that the Railway Minister will surely
consider these points and review the
whole position.

THE VICE-CHAIRMAN (SHRI
ARVIND GANESH XKULKARNI):
Thank you Mr. Barman.

SHRI PRASENJIT BARMAN: My
last point is about the railway land.

THE VICE-CHAIRMAN (SHRI
ARVIND GANESH KULKARNI):
I am sorry. Mr. Ajit Kumar Sharma,

SHRI PRASENJIT BARMAN: With
these words I conclude my speech.

THE VICE-CHAIRMAN (SHRI
ARVIND GANESH XULKARNI):
You support the Budget or oppose it.
I do not mind.

SHRI PRAKASH MEHROTRA
(Uttar Pradesh): How do you say
that he is supporting it?

THE VICE-CHAIRMAN (SHRI
ARVIND GANESH KULKARNI):
You have not heard properly. I said,
“You suport or do not support, but
sit down.’

SHRI AJIT KUMAR SHARMA
(Assam): Sir, first of all, I pay my
compliments to the Railway Minister
Prof. Dandavate, for the dynamic
leadership that he has given to his
Ministry during these two years and
for all the achievements that we have
seen. But at the same time, I must
caution him that he must not be com-
placent about the achievements go far
made.
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I would draw his attention to two
aspects: one ig the general aspects of
the railway administration in our
country and the other aspect with
particular reference to the develop-
ment of the railway communication in
Assam and the North-Eastern region.

So far as the general conditions are
concerned, of course, he has stated in
his Budget speech that the main aim
is to offer better deal to the railway
users, particularly the class II passen-
gers and also to the railway staff.
That is very good; that is
what it should have been and
it should be. But, at the
same time, if we look at the
general operation of the Railways, we
find that in spite of all the efforts
made by him, many things are yet to
be achieved. In this connection, I
would like to say that whenever we
ravel by second class, then so long as
we are not known as MPs, we find a
different treatment; and the treatment
from the Railway personnel materially
differg when they know our identity as
MPs. Now  this situation should
change and the railway staff should
start treating every passenger as a

4 p.M.

Now, in regard to passenger traffic,
we have to look into the various com-
ponents of this traffic. And among
these components, we find, first of all,
the gafety of the passengers. There the
position is now better; it has improved
a bit during this year, but it is not still
satisfactory. We are not yet in a
satisfactory position in regard to the
safety of passengers. The second
compohent is accessibility. The pas-
sengers must have their tickets easily
ang they must be able to get all other
facilities for their journey easily. But
that has not yet been possible, especi.
ally when in our country the illiterate
people find it very difficult at the sta-
tions to undertake their journeys. So
this aspect hag to be looked into and
better arrangements should be made
there. Another aspect which 1 would
refer to is hospitality of the
railway workers at different Jevels.



243 Budget (Railways)

[SHRI AJIT KUMAR SHARMA]

Now the Railway administration
should inculcate this attitude of gen-
eral hospitality in the minds ¢f the
Railway personnel . They should
always think that they are paid by
the passengers and not by the Govern-
ment. The momeni they realise that
they are paid by the passengers, de-
finitely their attitude towards the
passengers will be different. That as-
pect I would request our Railway
Minister to look into. When he has
attempted to make the conditions of
the staff better, the service of the
staff also must be more satisfactory to
the passengers.

"

Now, convenience, comforts and
schedules are the other components of
the railway passenger traffic. About
the scheduleg and the timings and
speed, we have a lot of thingg to say.
Many things are yet to be achieved.
I would like the Railway Minister to
look into all these things because the
good name of the Railways will de-
pend on how the passengers are treat-
ed and how they feel in their journeys
If the passengers do not find more con-
venience, do not find better treatment
in their journeys, definitely the rail-
way system will not earn a good
name.

Now, after drawing the attention of
the hon. Minister to these general
points, T would particularly refer to
the position that is still obtaining the
north-eastern region. This is a region
which has been neglected for long, for
30 years after independence and even
before that, when we were not a free
country. T must of course, say that
during the last two years, Prof. Dand-
avate has taken certain very quick
steps to remove some of the grievanceg
of that area. But the back-log of the
grievances and demands is so big that
the Railway Minister will have to take
a bolder decision to achieve something
more in the coming two or three years.
Even today inside this area once you
enter into the boundaries of North
Bengal and Assam, you find the rail-
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way system is very lethargic. Trains
run at a very slow speed of 30 kms
per hour, habitually traing are late.
The administration also is not very
efficient in many_parts of this area,
has to be looked into if we want to
improve the position there.

I want to draw the attention of the
honourable Railway Minister to two
other important aspects. Ong ig there
are still two railway lines in Assam
which are owned by the British com-
pany, Mervell Berry & Co. They are
leased out to this Company. The Rail-
ways operate these two lines, one
between Chaparmukh and Silghat and
the other hetween Katakhal and Lala-
ghat. The railways have to pay 50
per cent of their earningg to that com-
pany. I do not iznow why this has
been allowed to coniinue like this.
Strangely enough, the lease to  the
company has been renewed after every
ten years. I do not know whether it
is again going to be renewed or whe-
ther the railways are going to take
over these two lines. I particularly
emphasise that these two lineg should
be taken over immediately by the rail-
ways so that the loss sustained by the
railways every yecr can be avoided...

PROF. N. G. RANGA (Andhra Pra-
desh): What about developing further
railway lines in Assam and north-east-
ern States? What ig the share of rail-
way lines?

SHRI AJIT KUMAR SHARMA: The
share of railway lines ig 6 kms per
thousand in this area as compared to
18 kms, the all-Inclia average...

PROF. N. G. RANGA: Ask for an
assurance from the Railway Minister,
For years these areag have been neg-
lected.

SHRI AJIT KUMAR SHARMA: Of
course, the Railway Minister knows
that and I hope thet he will take that
into consideration...

PROF. MADHU DANDAVATE: We
have given gix new lines this year.

5
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SHRI AJIT KUMAR SHARMA: Sir,
there ig another strange thing found
in the northern part of the Brahma-
putra. There are as many as 20 rail-
way stations between North Lakhimpur
and Murkongselek where with no
platformg and no bogking offices. At
these stations tickets are sold by
contractors and the contractors get 15
per cent commission out of the sale
proceeds. This situation must imme-
diately be ended and railway booking
offices must be opened in these parts.

I must say that the Railway Minister
has taken certain very important steps
during  this year. The first is in
relation to extension of the broad
gauge ling from New Bongaigon to
Gauhati. This project was undertaken
in 1572 and during all these years
assurances were prominent without
any follow up action. Now at least
brisk action has been taken to com-
plete this line, The Railway Minister
hag promised in his Budget Speech
that it will be completed by 1980. But
we are some time hearing statements
coming from the General Manager of
the NF Railway that it will be com-
pleted in 1981, This is a very dis.
turbing news. I would, therefcre,
request the Railway Minister to stick
to the position that he has indicated
in his Budget Speech and to see that
it is completed, if not before, at least
by the middle of 1980—by the middle
of 1980 this broad gauge line must he
completed up to Gauhati.,.

PROF. MADHU DANDAVATE:
There is a confusion between the
calendar year and the financial year.

SHRI AJIT KUMAR SHARMA: I
also want to mention another thing
about the extension of the hroad
guage line, the demand for extension
of this section up to Dibrugarh has
been pending for a very long time. I
would request the Railway Minister
to take into consideration that aspect
of the matter also right now and
draw up necessary plans.

There is one other thing which is
the public in Assam ang that is the
seriously engaging the attention of
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diversion of the broad gauge line tc
avold Gauhati City. This is a veiy
serious matter needing the consideru-
tion of the Railway Minister. May ke
this may cost a little more money
According to the Railway Adminis-
tration this may cost about Rs, 9
crores more, But the loss to the
people and the city, when we hav.
the broad gauge line through thi:
city, will be much greater. I will
particularly request the Railwzy
Minister to see that this diversicn 1
effected and the railway line 13
diverted outside the city toward-
Burnihat. Already there is so much
congestion in the city that the passing
of the broad-gauge line through thi:
city will create a wholly unbearablc
situation. Apart from this fact, if thc
line passes through the city, the train
will have to go back upto three kilo-
metres and again divert through thu
centre of the town before procesding
to Burnihat. In this connection. I
would particularly draw the attenticn
of the Railway Minister to a memc-
randum submitted by the Governme::t
of Assam.

While congratulating the Railw:on
Minister for introduction of six now
railway lines this year totalling 2!
kilometres, I would urge upon him tu
take up this very year another extcn
sion of about 240 kilometres connec.-
ing the missing links between Jakn..
labondha and Badlipara; Jorhat a.ul

" Sibsagar; and Moran ang Dibrugaih

If these missing links are complets
then we will save about 100 kijc-
metres of distance between Gauhot
and Dibrugarh. The hon. Minist»
hag already mentioned that our nei-.
pective of railway development i: i
favour of rural development and fi--
this point of view also this conne:t«.
of missing links assumes greater i
portance. So far the only railw

line in the Southern region of As<n:,
has been avoiding all populated arc- -
It does not reach the population ™
these missing linkg are filled up. t!

only we can reach people and tr-
only agricultural and other develrn
ments will be possible in these are.-
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I would, therefore, request the Rail-
way Minister to give his thought to
this urgent matter.

Now, when six new lines have been
taken up, two more important lines
were left out. I do not know how it
happened. One was the connection in
the Arunachal area and is between
Murkongselek and Pashighat and the
.other one is the Garo Hill link bet-
ween Gauhati and Jogighopa. The
Garo Hills link line is very important.
The demand for this line has been
there since 1916, A survey was also
made many years ago in 1983 and
right from the time of the late Lal
Bahadur Shastri promises have been
given by the Central Government and
by different Railway Ministers and
the Prime Minister that these lines
would be taken up. I would request
the Railway Minister to take up these
lines immediately.

There is another point which I want
to place before the Railway Minister,
in the memorandum submitteq by the
Assam Government in 1965, alternate
lines between Gauhati, ang Dibru.
garh and between Gauhati ang Jogi.
ghopa were suggested and the other
lines going through Arunachal and
Mizoram were also there including a
link connecting Parasuram Kunda
with Talap. Sir, from the point of
view of the Railway Minister also the
link between Barpeta and Barpeta
Road and Manas National Park is an
urgent necessity. All these schemes
should be urgently be taken up for
th~ next vear. Then only we can
develop the north eastern region in
tune with the objectives laig down by
the Railway Minister,

THE VICE-CHAIRMAN (SHRI
ARVIND GANESH KULKARNI):
Mr. Sharma, you have to wind up
now,
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1979-80—-General
Discussion

PROF. N. G. RANGA: This is a
very important area, Sir.
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THE VICE-CHAIRMAN (SHRI
ARVIND GANESH KULKARNI):
Every area is important in this coun-
try.

PROF. N. G, RANGA: No, no. Sir,
The areas in the eastern States are
especially important.

SHRI AJIT KUMAR SHARMA:
Sir, the honourable Railway Minister
referred to the Bhomoraguri bridge
on the Brahmaputra It is true that
it is a good step. Buy simply cons-
tructing a road bridge by the Railways
is not enough. It will save national
funds and it will bring about greater
advantages if this project is converted
into a rail-cum-road bridge. Thre is
still time to revise the Budget Esti-
mates and I hope that the Railway
Minister will not hesitate to spend a
few crores more to make a rail-cum-
road bridge here. The master plan
should contain two more rail bridges
over the Brahmaputra, one at Jogi.
ghopa and the other near Dibrugarh,
if necessary with the co-operation of
the Defence Ministry, The rail bridges
are not only for the economic deve-
lopment of the country, but also for
defence purposes. Ag we have seen in
the past, the Brahmaputra bridge was
constructed and the northern railway
line in the north bank was constructeq
because of strategic purposes, that is,
on account of the Chinese aggression
against our country. But for this
emergency Sir, these projects would
have been delayed much more. I hope
that the present Railway Minister
will not wait for anv further internal
agitation or external aggression.

PROF, MADHU DANDAVATE: At
least for these six projects, we will
not wait for any aggression.

SHRI AJIT KUMAR SHARMA:
Sir, T thank Mr. Dandavate for ihis
and I think that there will be no
more waiting for any aggression for
the completion of all the projects T
have mentioned and T hope that a
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master Plan will be taken up to

complete these projects. Thank you,
.Sir.
SHRI G, LAKSHMANAN: Mr.,

Vice-Chairman, Sir, I would like to
say a few words on this Railway
Budget. This is only a mechanical
Budget with a certain calculated and
mathematical background to it.

PROF. MADHU DANDAVATE:
You wait it to be electrical?

SHRI G. LAKSHMANAN: And,
Sir, the brain.work of Mr, Madhu
Dandavate is lacking in this Budget,
because, Sir, he is a socialist—I will
not say by birth—but he is a socialist
and he has been a socialist through-
out his life and there is no reflection
of this socialist way of life in this
Budget. That is why I'have said that
the brain-work of Mr. Madhu Danda-
vate does not find a place in this
Budget.

Sir, the railway workers, in the
year 1974, went on a strike which was
led by no less a person than the pre-
sent Railway Minister himself.

SHRI ANANT PRASAD SHARMA:
Yes,

SHRI «i. LAKSHMANAN: Now,
what are the demands of the railway
workers when the strike was led by
the present honourable Railway
Minister, Mr. Madhu Dandavate? I
will read out those demands before
the honourable Minister because he
has forgotten all those demands.

PROF. MADHU DANDAVATE: You
need not read them out; I remember
them,

SHRI G. LAKSHMANAN: Sir, 1
have got them with me and the rail.
way workers in the count want me to
place these demands before the Rail-
way Minister. We are not talking
politically  here or doing something
like that. The railway workers want
me to make the Railwav Minister
refresh his mind. Now, the demands

’
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are: Minimum wage rise at par wil’
that in the public sector undertaking.
pending grant of the need-based
minimum  wagé—this is the first
demand—and then job evaluation fo
fixation of higher grades, 8.hour duty,
cent-per cent neutralisation of rise in
prices, bonus for 1971.72 and for
1972-73—this is because the strike
was 1n 1974—any theén decasualisation,
cancellation of penal measures, ete,
Full trade union rights, inecluding the
right of negotiation. Implementation
of ILO Convention of 1919, Character.
ising railway men as industrial
workers. It served an ultimaturn on
the Government that if these are nct
settled by April 10, Mr. Madhu
Dandavate himseif wrote it the rail
men would be free to go on an inde-
finite general strike from any datc
thereafter,

Sir, I would definitely demand o
the Railway Minister to give an expla-
nation to the railway workers in this
country. The Dravida Progressive
Union supported the railway strike.
Many of the employees were Vvicli
mised. If these demands are net
conceded, then naturally I will have
to agree with Mr. Sharma that tht
strike which was conducted by M,
Madhu Dandavate was a politicaliy
motivated strike... (Interruptions:’
Such a thing should not come to thi-
Government,

Another thing ig the claim madc
Mr. A. P. Sharma that he has tak.u
a strike ballot. Supposing he gce
strike, then if the demand is con
ed, then it would be considered
demand of the NFIR. Grant
bonus to Indian railway men is the
demand of the AIRMF and the P1/.
gressive Union,

AN HON. MEMBER: Of ;U t-.
trade unions.

SHRI G. LAKSHMANAN: Al '
trade unions.

PROF, MADHU DANDAVATYK

Even his.
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SHRI G. LAKSHMANAN: This
thing has to be considered. Mr. Fer-
nandeg and My, Dandavate both were
involved in the strike. Why is he not
coming out with a statement? The
workers of this country and we will
launch a strike against those reac-
tionary people who are in the Cabi.
net, who do not want to grant bonus
to the railway employees. So. I
would say...

THE VICE-CHAIRMAN (SHRI
ARVIND GANESH KULKARNI);
Have you ever been a Minister?

SHRI G. LAKSHMANAN: No,

THE VICE-CHAIRMAN (SHRI
ARVIND GANESH KULKARNI):
How can you talk of that—embarrass-
ment of a trade union leader, being a
Minister. .. (Interruptions).

PROF. MADHU DANDAVATE: He
is suggesting that I should go back to
the original role,

SHRI G. LAKSHMANAN: The
railway workers will very much
appeciate it, Sir, the 1974 railway
strike was the biggest strike 1n India
in gpite of the non-cooperation of Mr.
Sharma. The changes that have taken
place in the democratic life of the
country have been due to the greatest
strike conducted by the railway
workers in 1974, Next year, the
Emergency came. After the 1974
railway strike the Emergency was
ushered in, and then all these victi.
misations, troubles, turmoils, sacri-
fices, everything came. Then the
Janata Party came into being, and..

THE  VICE-CHAIRMAN (SHRI
ARVIND GANESH KULKARNI):
Why don’t you ask him about that?

SHRI G, LAKSHMANAN: The
Janata Party came to power. When
the people of this country gave you
that position to be the rulers, then
what is vour first duty, Mr. Danda-
vate? That is why I said that the
brain-work of Mr. Dandavate does not
reflect in this Budgei.
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SHRI ANANT PRASAD SHARMA:
He is a prisoner of the circumstances,

SHRI G, LAKSHMANAN: The
policy of the Railway Department
should be whether it is a public utility
concern or a comrnercial concern.
Even during the Janata regime it has
not been made very clear to the people
of this country whether the Railway
Department is a public utility concern
or a commercial comtern. Whenever
the workers put the demand of bonus,
it is said: it is a commereial concern,
there is a loss in the Railway Depart-
ment, and therefore we cannot give it.
Whenever the public put the demand,
it is said: this is a  public utility
service. Therefore, this has to be
made very clear, There is another
thing,  Sir. I said earlier
that the brain of Mr. Dandvate
has not worked in the Budget. What
are the changes that he hag made in
the administrative set-up of the Rail-
ways? For example, Sir, you will be
surprised to know that many Class IV
employees have been dismissed even
for trivial reasons. Sir, hanging and
death sentence are being completely
removed from the civilized world. But
this dismissal from service smounts
to a hanging or a death sentence to
an employee. Sir, so many people are
being  dismisseq for irivial reasons.
Then the dismissed employee appeals
to the General Manage-. The General
Manager rejects that appeal. Then he
appeals to the Minister. Then the
report given by the General Manager
is put before the Board. And then
the Board gives the same report
defending the General Manager. And
finallv a reply is sent from the Minis-
ter to the dismissed employee saying
that his request for reinstatement
shall not be conceded. Sir, I say that
this is not a prover procedure. Sir, T
have got a case from Madras. That is
a verv trivial case. This is the case
of one Mr. D. Nesan. His wife has
written a letter to me. Sir, in nur
country,  still we are  having the
British svstem of administration.
When a person is dismissed. who i< to
Took after his family? Dnes the familv
get any family pension? Sir in this
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case, there was a fight between two
people, and immediately this person
was placed under suspension, and
finally he was dismissed. And he has
got nine ch:ldren. Hig wife has writ-
ten a letter to me. And, Sir, in this
International Year of the Child, the
Minister has increased the age limit
for free {ravel from three years to
five years. And I am thankful to
him. Sir, the wife of the dismissed
employee, Mrs. Saraswati Nesaan hag
written a letter to me saying that
they are now on lhe streets. Sir, as
a socialist, when he took charge of
the Ministry, the Minister should have
given more importance to look after
the human machineg first. Is there
any system in this country where an
employee is dismissed from service
for trivial reasons? That is why, I
say, this dismissal is equal to a death
sentence. What about the children of
this employee? They are the fulure
citizens of this country. And you are
having the responsibility to prepare
these future citizens tg reap the fruits
of all your Five-Year Plang in spite of
the loans that you are getting from
foreign countries, Therefore, Sir, there
must be some arrangement. If there
is a dismissal by a subordinate officer,
there must be a cell to look into the
case. And it should be presided over
by the Minister. He should not be
carried away by the notes, I would
request him to call for the dismissal
cases during the last ten years. And
he will be convinced that in many
cases, 1t is equal to a death sentence
What about the children? Therefore

PROF. MADHU DANDAVATE. Will
you permit me a second's interven-
tion, Sir? I am glag that you have
pointed oui that one case where the
person has not been reinstated. But
I would like to inform you very han-
pily that ever since this Government
came intn being more than 20,000
people who remained unempioved in
the Railways for three years have heen
reinstated unconditionally. That foct

also you should take info account.
SHRI G. LAKSHMANAN: [ am
very happy about that. What I say
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ig that he is a good person and he is
doing 1it. What I want is a permanent
measure. You know, Sir, nobody is
dismissed &t the higher level. They
are not dismissed unlegs there iz a
CBI case. But, here, these peodple ere
Class IV employees. From Gangmen,
they would have been promoted to
Class IV. If he comnes into a smsll
trouble, immediately, heis dismissed.
We are still continuing with the
British system of administration.
Whom are we harming? Therefore,
Sir, there ghould be some change in
the rules. The Government servants
cannot approve of the rules which
were framed by the British. You are
a socialist. You have to completely
revoluticnise the Government Ser~
vants Conduct Rules if you claim
that we have got independence in
this couniry. Therefore, Sir, I have
cited the cxample of one person. This
man belongs to a Scheduled Casle.
And morc people are coming to us.
Not becavse he belongs to a particular
caste that I am making this request
but because this is a human problem.
Why, in a democracy, political men
are at the helm of affairs? It is not
that he is a retired General Manager.
It is not that Prof. Dandavate is tech.
nically a Dbetter person than Mr.
Sambamiirti or Mr. Rajan, who are in
the Boacd. It ;5 because.. .

PROF. MADHU DANDAVATE:
Technically they are better.

SHRI G. LAKSHMANAN: . you
understand the human problems bet-
ter that you are appointed. Your ap-
pointment is by the public. Their
appointmz=nt is by you. Therefore,
they should not guide ycu. They can
guide you in teachnical matters.
But in these humnan matters you
should not be guided by them. Why,
a political head, in a democracy,6 1s
the Minister? It is not that what you
get from an officer you send 1t on to
the Member of Parliament. No.
Therefors, you must revolutionise thLe
Government Servants (Conauct)
Rules and anybody who is dismissed
from sorvice should be reinstated.
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Give them a warning. Dismissal is
equivalent to death gentence. I hope,
Sir, Mr. Dandavate will look into it.

Sir, the Congress Government,
whatever we may say about them,
they are a little bit intelligent people.

SHR] ANANT PRASAD SHARMA:
Yes,

PROF. MADHU DANDAVATE:

Wait for nig remark.

THE VICE-CHAIRMAN (SHRI
ARVIND GANESH KULKARNI): Mr.
Lakshmanan, why this adjective?!

SHRI . LAKSHMANAN: Dg you
know what they did in order to break
the railway strike of 19747 They
used some black legs, They have re-
warded all those black legs.. .

SHRI ANANT PRASAD SHARMA:
All the legs are alike. There :i8 no-
thing like black legs and white legs.

PROF. MADHU DANDAVATE:
Legs might be black, but the caps are
white,

SHRI G. LAKSHMANAN: ... by
giving them some appointment or the
other. That was, of course done by
the Railway Board only. And, now,
what are you, Mr, Dandavate. going
to give to those strikers, national
leaders of the working class move-
ment, many of whom have been victi-
mised and jailed and manhy of whom
have gone without food? I would ask
hon. Mr. Dandavate that he should
give employment to them. I do not
want that all those black legs and
their song and Jaughters should be
deprived of it; they should have il
But to all those strikers also you must
give employment; at least one son or
one daughter of theirs must be given
employment. That is my request. I
think Mr. Dandavate would have
already done it. I would also request
Mr. Dandavate that of all the sons
and daughters of a railway man at
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least one should be employed by the
railways so that they are able to
improve their economic condition. -

SHRI ANANT PRASAD SHARMA:
Mr, Lakshmanan, why don’t you sug-
gest that of all the railway employces
one son or one daughter should be
provided with a job?

SHRI G. LAKSHMANAN: I
doing that.

PROF, MADHU DANDAVATE:
Wife not excluded.

am

SHRI ¢ LAKSHMANAN: 1 think
Mr. Dandavate will look into it and
when he presents the Budget next
time he will say that so many strikers
have been provided with employment
which will show to the international
world ard to the Indian people that
so many people had gone on strike.
You must show that so many people
were rewarded. These were the peo-
ple who were on strike. They are
your own employees. Give them em-
ployment, They are responsible for
implementing so many schemes and
projects.

Now, Sir, I wznt to gsay a few
words about decasualisation. Where
else do you get such cheap labour? A
man working as a gangman for 15,
16, 17 or 20 years is stil] treated as a
casual lahourer. What about his
future. That is why this decasualisa-
tion is a very imvortant problem. Tt
is a national problem. I do nut think
that there are msany people who will
say that the project work ig over and
therefore the whole thing will be
dismantled. Is he a machine? The
person who is working there is human,
is a citizen of India and how can you
avoid his future? He will have a
very intelligent son or daughter whom
he would like to educate ag an engi-
neering graduate or as a medical gra-
duate. Are you not depriving him tc
fall in the national mainstream of
this country? Therefore Sir, I would
request Mr. Dandavats to see that
there is no casual labour at all. Keep
them for one year or two years then
employ them somewhere else. The
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Mianbhoy Commission ig there and it
has stated that if a casual labourer is
employed for more than one year, he
- should be paid Rs, 240. Is it paid
now? There are so many pecple in
the canteens and in the Railway
coaches., They come and tell me that
at least Mr, Dandavate hag agreed to
take some people but they are not
being permanently absorbed and they
are also not getting this amount of
Rs. 240, 1 think the hon. Minister
will look into it.

Sir, many projects are being uncer-
taken but everything is being done in
the same routine manner as was done
by the previous Government. For ins-
tance Moore Market in Madras cily
is being demolished for the expansion
of the Centra] Station. I am in com-
Plete agreement with the Government
with regard to the expansion of the
Central Station but why should there
be demolilion of this market? Fifly
thousand people—employees and the
employers—are involved. Why are
you going to¢ demolish it? It is being
demolished tg have a car parking,
But for this car parking, how many
people are going to be thrown out in
the streets? You are talking of
metropolitan Railway system. Why
can’t you start it in Madras? PBut this
type of Railway system will take so
many years to come in Madras. I
would guggest that instead of demo-
lishing the Moore Market, you can
have an underground car parkirg in

J that place.

PROF. MADHU DANDAVATE:
After the emergency, we have stcp-
ped underground activities.

SHRI G. LAKSHMANAN: Sjr, this
Moore Market is a very ancient build-
ing. Though we may not agree with
those old names, but still these are
very ancient monumental buildings.
Therefore I suggest that instead of
demolishiag it, you can have under-
ground car parking there.

Another point is about the diesel
engines. After diesel engines have
come in, al]l those steam engines are
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out of date. Ag a matter of fact, 1
was coming from Aranthangi io
Mayuram. Everytime I do not catch
the mail train at Mayuram because
that steam engine ijs not working. I
do not know when these steam engines
were manufactured; probably, these
were manufactured about 50 years or
100 years ago. Therefore, these
engines must be replaced and you
must iry o find out whether you can
introduce those engines with smalier
capacity.

PROF, MADHU DANDAVATE: We
have stopped manufacturing steam
engines.

SHRI G. LAKSHMANAN: I would
say that Madras has got the maximum
of the metre.gauge lines because i1 is
not a centra] place of India_and that
is why there are many meter gruge
lines. Now, the Rameswaram Express
is why there are many metre gauge
Aranthangi and if it is run on Mayu-
ram-Aranthangi-Karaikudj route, one
can reach Madurai and Rameswaram
by saving a distance of 50 or 60 Kms.
The goods traing also go by that
round-akout route of Trichy-Pudu-
kottai - Manamaduraji - Rameswaram.
These goods traing also can be sent
through this shorter route, (Time bell
rings).
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Finally, Sir, 1 would not take much
of the time because 1 have myseif
been ringing the bell.. .

THE VICE-CHAIRMAN (SHEL
ARVIND GANESH KULKARNI): You
know my difficulty.

SHRI1 G. LAKSHMANAN: Finally,
I would come to season tickets, I
would like to ask the Minister
whether the income from the yseason
tickets is not sufficient and Wwhether
the season tickets issued by the Rail-
way Department correspond to the
number of seats available, It is not
so. The people of this country are
paying more already than the number
of seats available in the trains. There-
fore, are they not already paying the
required amount according to that
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committee which has been set up by
Mr, Dandavate? Why should he in.
crease this further? 1 would warn him.
He 1s expecting a revenue of Rs. 36
crores. He is not going to get it, He
is not going to get it because too much
of taxation will end in evasion. If it
is for only one month, you can get
the income. If it is for three montis,
it will be the same rate. Therefore,
there wili be a loss only., They will not
get the income which they are getting,
I think this is a wrong approach. I
think, the Janata Mamberg are also
opposing this. I think you are ali cp-
posing this. The Janata Party Mem-
bers are also opposing this increase
in the rates of season tickets,

SHRI ANANT PRASAD SHARMA:
They may oppose, but ultimately they
will vote for it.

~ PROF. MADHU DANDAVATE: Let
it be clear, Nobody is opposing the
season tickets. They are only oppos-
ing the increase in the rates of season
tickets.

SHRI (. LAKSHMANAN: Now, ¢n
account of this increase, are the Gov.
ernment employees given some
amount in the form of house rent
allowance or city comgpensalory al-
lowance? If you anncunce an increase
in respect of the compensatory
lowance of the Central and State Gov-
ernment employees you may intro-
duce this. But you are not doing it.
Now, Sir, what is therate of increase?
From Rs, 26, it has been increased to
Rs. 46. This is too much. In this res.
pect, he has defeated even Mr. Charan
Singh. On one monthly season ticker,
there is an increase of Rs, 20. This is
too much. I would not suggest thore
should be a decrease. He should abo-
lish it. Small vegetable vendors anld
other veople will be affected very
much, Therefore, I would appeal to
him. Already, agitations have gtarted,
1f agitations start, people think they
must take effective action against the
‘agitators. Who are responsible for
these agitations in this country? Why
agitations take place in this country?

al-
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Indian people are not foolish people
to simply agitate. If we increase ihe
rate from Rs, 26 to Rs, 46 definitely
there will be an agitation, This agita-
tion has to.be met by the Govern.
ment. There will be a loss of public
property. If agitations are not o be
conducted, what s the economic way
of life in cur. country? Now, because
of this taxation in the General Budget
and this increase in the Railway Bud-
get, everything have gone up. There-
fore, if people agitate, such agitations
cannot be stopped. We should not give
impetus to such agitations. Thare is
agitation in West Bengal In Madras
also, the trains did not run on one
day. As an agitator once, Mr. Danda-
vate knows the effect of agitations.
People have shown what an agitaticn
is only to refresh his mind. Therefore,
when he replies in the Lok Sabha
tomorrow, he should announce the
cancellation of this increase in the
rates of season {ickets. Sir, T would
not take much time, I know there
are other speakers. I have also to
come there.
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PROF. MADHU DANDAVATE:
Leave something for me to reply.

THE VICE-CHAIRMAN: (SHRI
ARVIND GANESH KULKARNI):
Can I call the next speaker?

SHRI G, LAKSHMANAN: I would
take only two minutes, As 1 said there
is no reflection of his brainwork in
this Budget. He must revolutionise
the administrative system. Finally,
I would say that there should not be
only one Railway Board for the whole
of India. There zhould be, for eaci
Railway, one Railway Board. The
Minister should only co-ordinate the
working of these different Railway
Boards. These dismissals and other
grievances of the workers can be
easily solved if there is delegation
of powers. If the administrative
system has t{o be run efficiently, the
political head should have a human
approach to the problems of the em-
ployees. Then only, human machines
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can work and the people can be satis-
fied with the administration. I hope,
Mr. Dandavate, ag one of the socialists
in our country, would definitely im-
plement these things. Now, am I to
support or oppose this Budget? I am
opposing this because the brain-work
of Mr. Dandavate is not reflected in
this.

SHRIMATI SUSHILA SHANKAR
ADIVAREKAR (Maharashtra): Mr.
Vice-Chairman, Sir, I would start my
commentg on the Budget and the per-
formance of the Railways with a little
reserved congratulations to my friend
from XKonkan, Prof. Madhu Danda-
vate, for performing the <co-callel
wizardly hat-trick by presenting a
budget without deficit in spite of the
declining goods traffic and the revenue
from it.

Sir, it only goes to show that my
party’s Government and the Railway
Ministers like Shri Kamlapati Tri.
pathi, late Shri L. N. Mishra and many
others before them, were steering the
nation’s single largest undertaking on
the right path.

[The Vice-Chairman (Shri G. Laksh-
manan) in ths Chair]

Sir, the foundation that was laid by
them in spite of facing a number of
pitfalls and difficulties, including the
damage caused by the adventurers in
the summer of 1974, all this only
proves that the infrastructure and
prosperity of the Railways was well
laid by the Congress Government and
nobody can doubt it, nor can anybody
deny it. Sir, I am deliberately calling
it a new Railway Budget without
deficit because the surplus claim js
national and illusory. And I fear
that the Railways’ own calculations
are either going to be wrong or they
will not be coming up as expected. Sir,
to cite one or two examples, the Rail-
ways Department’s estimate of ﬂt?od
damage—looking at the devastatlon_
that has occurred in the net-work of
railways in the flood affected area—
is bound to be more than any esti-
mates that are shown in the Budget.
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Similarly, the cost on expansion pro-
, e more than estimated

ic escalation in the prices. The
E;‘re&:gc };flsthalready shown downward
. .ough the reason given is
?sgd’ but it is going down before
e even and under no circumstances

h areti g s gong o
- Sir, if you add up all this,

where will be the surplus? Wil it
evaporate like the promise of bonus
that the Railway Minister has given?
And on the top of it al]. Sir, the Gene-
ral Budget is going to offset the small
applecart of Railway surplus which
basically is only due to the enhance-
ment of rates of fares and freight
without streamlining the mounting
unproductive administrative expenses,
without reducing the waste, pilferage
and ticketless travelling ang without
improving operational efficiency. It
looks that the shadows of the Janata
Party functioning is so visibly reflect-
ed in rail administration that the wor-
king of the whole Railway Ministry
is at a stand-still. I am only afraid
that the delicate balancing which is
nothing but an eye-wash that has
been done by the hon.  Minister in
presenting a third surplus Budget,
might very soon turn out to be short-
lived and he will have to have second
thoughts about it. The Railways are
now having more passengers and morg
income from the passengers. Bul
the situation still requires more im-
provement with little more imagina-
tion and mind applied to it.  Sir,
almost all the superfast passenger
trains were planned before the J anata
Party came in power. But, Sir,
these classless trains of the Janata
Government are actually subsidising
upper income group of people who
frequently indulge in cross-country
travelling. And the benefit of this
so-called classless superfast trains,
like Geetanjli, Himagiri, Navijivan,
Minar, etc., are going generally to a
large number of people who used
to pay the first-class fare.  Sir, we

are thankful to the hon. Minister for
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not jncreasing fare of long-distance
-second class passengers, who in fact
-syould have been able to bear it with
a little pinch of-salt. Sir, I would
like to make a small guggestion and
I am gure the hon. Minister would
appreciate it., I would prefer to use
the term single-class or uni-class.
trains rather than call them classless
trains, And I hope he would approve
of it.

PROF. MADHU DANDAVATE: 1
accept the amendment,

SHRIMATI SUSHILA SHANKAR
ADIVAREKAR: Thank you. We
know that there is a definite advan-
tage in forming rakeg of a uniform
type of bogies or coaches. But the
problem arises when you cannot have
a really super-fast train without air-
conditioning, as there is a big problem
of dust and noise. One has to travel-
in these classless super-fast trains to
believe and see the small whirlpools
of dust in the compartments and the
frequent travellers might possibly
catch the bronchitic diseases. Ulti-
mately the classless or the uni-class
super-fast passenger rakes could be
formed exclusively either for the air-
conditioned chair cars, or for the air-
conditioned sleeper cars. So it be-
comeg all the more necessary for the
railways to give better second-class
trains, coaches and services to the or-
dinary mail or express trains and the
janata traing and not only concentrate
their energy and finances over the
prestigious trains,

Sir, at this juncture I would also
like to appeal through you to the
Railway Minister and his colleagues
to undertake frequent Jlong-distance
trips by train instead of making
whistle stop air trips. Sir, the
common man travelling by these
traing should not be penalised to pay
for the comforts of the others when
they do not have a single basic ameni.
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ty for what they are paying for. On
behalt of Maharashtra, Sir, I would
say that we are happy that the Rail-
way Minister has made an allocation
of over Rs. 22 crores in the Railway
Budget for the various projects and
works in our State, out of which Rs. 7
croreg are for the city of Bombay,
Here, I would like to ask the hon.
Railway Minister, Prof. Madhu Danda-
vate, who also comes from Bombay
and who has lived and served in Bom-
bay, whether the proposed jncrease in
the suburban farey and the season
tickets js to meet thig Budget alloca-
tion which he has so kindly made fov
the city of Bombay. What about the
allocation at other places? I would
like to know whether this unimagi-
native 100 per cent rise in thesubur-
ban passes is not the severest blow to
the suburban commuters of the urban
area, However, much you justify the
proposed increase, there is no doubt
that the increase is too much for one
dose. The Development of various
metropolitan townships has taken
place around the concept of an effi~
cient and inexpensive suburban
train services and th:s is the history
of nearly 60 to 70 years. The Minis-
ter's current proposal; has come as a
rude shock to upset the balance of
millions of struggling citizens, both
from the urban and rural belt around
the city. I would like to remind
the hon. Minister that even at the
time when Shri Lal Bahadur Sashtri
was the Railway Minister, he also toock
the same view and this was the main
reason why the fares of the suburban
railway passes were not increased.
The Government anc the Railway
Ministry have always kept this point
in their mind for all these years. This
extra burden has been put on a class
which cannot escape it. You know
it very well Prof. Dandavate, that
they cannot avoid buying the season
tickets, nor can they avoid travelling
by sub-urban railways. With mute
agony, they will bear this crushing
burden. Sir, it is not one member in
the family who has the pass. There are
several members—the working wife,
the children and the other dependenta.



265 Budget (Railways)

I would like to ask what justice the
hon.  Railway Minister is doing to
thig class. Does he think that in his
meagre salary, a commuter js able to
bear the cost of three or four season
tickets for the family with the 100
per cent increase in the fares? Sir.
between the Railway Minister and the
Finance Minister the poor and the
middle class in urban area has been
taxed in such a way that it looks that
their back has been broken and
their voice has been gtifled. But iet
me tell you that the voice of Janata
cannot be stifled. It will rise in agi~
tation, as the previoug speaker, now in
the Chair over there, has just men-
tioned. This increase is completely
unjustifiable and has been tightly
condemned by all gections of the
people from the city or wherever they
are. I would only like to appeal to
the hon’ble Minister that he should
announce the reduction in the House
tomorrow. This will give ample
opportunity to the people to plan their
living conditiong accordingly. While
you are speaking in the Lok Sabha
tomorrow to answer the Budge: de-
bate, I am sure you will not fail us
and will announce the withdrawal of
this increase in seasonal passes. If
this is not done, the only thing that
I visualise in cities like Bombay is
that there will be overcrowding again.
The people will be coming back to
live in glums rather than live far away
from the cities. This, I think, the
Minister also is well aware of.

Then, Sir, I would like the Minister
and the Railway Board to give greater
attention to the question of E. M. U.
rakes in Bombay, Calcutta and Madras
suburban areas. Sir, the carrying
capacity of a 9 car E. M. U, rake is
1,736 including 880 seats and 856
standees but the survey team hag esti-
mated that during peak hours these
traingy carry about 3,800 passengers.
Sir, the very concept of E. M. U.
sometimes gets defeated by faulty
planning and inadequate maintenance
of coaches. Sometimes the motor
coach ig available while the trailer
coach is not available and vice-versa.
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Sir., a high-power task force was
appointed to look into the ways and
means of improving suburban services
in Bombay. I would like to know
what js the report and what the
Railway Board ig planning to do in
order to give better serviceg to the
suburban passengers.

Sir, in the Budget speech the hoir’
ble Minister has mentioned about the
programmes of electrificaion. I am
happy that the Railways are gradual-
Iy trying to electrify the entire Bom-
bay-Delhi route. Along with the Bud.
get the Minister has given us only &
summary of the interim report o? the
Paranjpe Committee and not the full
text, nor hag he informed us about the
recommendations of the Raj Com-
mittee on future electrification pro-
gramme gnd also the report of the
Motive Power Committee, I think
this is not fair to this House, I would
request the hon’ble Minister to plac:
these reports before the House for
the information of the Members of
Parliament. As far as my informa-
tion goes the Paranjpe Committee has
not given the basis of the increase of
fares. Sir, do you not agree that thc
House has a right to know what is in
this report? All over the countrv,
including the corridors of the Rail
Bhawan, a great debate is going on
about the choice of traction, diesel
versug electrification.  Big business
houses with western connections have
launched a compaign for masive elec.
trification. There is no doubt that
electrification is the cheapest but it
requires a heavy capital expenditure
which we cannot afford. So far w*
have been unable to have the best
benefits of electrification even on
routes like Virar<Sabarmati, 3600
h. p. electric locomotives are haulin:
1,500 tonnes trains, that is, utilising
only 50 per cent, capacity. On the
other hand, Sir, T feel that even for
strategic reasong also we should hav>
a larger number of and better class
of diesel hydraulic and diesel electrie
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varekar]
locomotives, Today, Sir the
5 pd DLW mixed type of diesel
' 10cos  are working Dboth

as a race horse and a work horse.
We cannot have one thing to perform
double duty. Sir, let the railways
have its own designing rather than
Siemens, Kirloskars, NGEF, etc., gell
their equipment and services, Tt is
most surprising that BHEL, having
a retired Chairman of the Railway
Board as its own Chairman, is not
helping the production in Varanasi
DLW. Perhaps it is because of the
socialistic infiuence of West Germany.
It seems so. T hope, Sir, that the
learned Professor Minister will en-
courage a public debate rather than
protect the vested interest lobbies. To
make a show of encouraging small
industries, he is introducing earthen
glasses for drinking water when more
than four to five thousand railway
stations do not have drinking water
facilities.

Sir_ 1t is a most welcome announce-
ment of the Minister to form a Catez-
ing Corporation. Only I want to add
a word of caution. While forming
this Catering Corporation, the over-
heads should not go up to that extent
that the cup of tea is going to be very
very costly. And if that could he
controlled, the Catering Corporation is
a most welcome step.

The dining cars of many important
trains on the Western and Northern
Railways, specially, are operated by
private contractors, Sir, I have
been informed that there ijs some cal
culated effort which js going on by
these private contractors to monopo-
lize almost from all the corners static
as well as mobile catering. Both the
major caterers at an important junc-
tion like Baroda are private caterers.
While the departmental catering on
the prestigious Pink City Express
caters only to 25 per cent of the pas-
sengers, the other passengers have to
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‘, wait till midnight to reach home to
take food.

Another great nuisance is the un-
controlled drinking in trains in spite
ot the prohibition poiicy. The bearers
! of the dining cars are partners in pro-
i viding illicit liquor not only to the
| first class passengers but in the se-
conq class sleeper coacheg also.

268

Bookstall contractors like Wheelers
who have been enjoing almost a mono-
poly position—and who have alrealy
come under servere criticism-—have
been involved in a number of com-
plaints and I only wish the Railway
Minister would look into them. There
are many young, educated, unemploy-
ed persons who could be given the op-
portunity to preak thiz monopoly.

Sir, one principal reason for ihe
declining goodg traffic, delay in move-
ment, etc., is the continuing labour
troubles, but one of the main reasons

) is the partisan attitude and favoun-
tism towards certain unions. I know,
Sir, the hon. Minister might not
accept this, or he will deny this. Even
the workers belonging to the other
unions of the Janata Party are not
happy over this situation where bcs-
sism ig going on and superior beha-
viour is being shown by the favourea
unions. Sir, this ig nothing; it is only
the lack of interest by the railways
in its working.

Sir, last but not the least, there
is an important point to which I would
_like to draw the attention of the Raii.
way Minister. We are really happy
that the Indian Railway officers are
continuing to get appreciation of their
expertise and management abilities
from outside the country but, Sir, it is
also a Mmatter of grave concern that
the RITES hag lost the contract in
Iraq by their gheer complacency and
depending too much on the private
parties—sub-contractors—and just per-
mitting them to quote high, Now,
Sir, you know what the position is.
The same sub-contrac.or who was
quoting a higher price has agreed to
work at lesser rate with the party
which hag got the contract. I just
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want to know whether the hon. Minis-
ter is going to look into this matters
I hope he will see to it that such
incidents are not repeated in future.

Sir, I feel that RITES and IRCON
are two major orgamsations of the
Railways which are complementary to
each other and they should he given
proper encouragement, For that,
I suggest that they should have a full-
time Chairman to look into the work-
ing in an efficient way.

Sir, the last thing I would like to
say—and I hope the Railway Minister
will excuse me for saying so— is that
the Railway Minister should find more
time to attend to the work relating
to the Railways and not convert his
office into g party office or a trade
union office;, which is absolutely and
slowly creating an internal malady
for which he is more responsible be.
cause that createg indiscipline in the

administration. Sir, let him main-
tain.. . '
PROF, MADHU DANDAVATE:

Excuse me for interruption. The al-
legation against me is that I devote
less time to politics than to the Rail-
ways.

SHRIMATI SUSHILA SHANKAR
ADIVAREKAR: Anyway, 1 do not
agree. 1 still feel that you should
give more time to it and maintain
your individual and distinctive image
in dealing with the Railway matters.

SHRI S. W. DHABE (Maharash-
tra): Mr. Vice-Chairman, Sir, the
Budget speech of the Railway Minis-
ter is a mark of some of the fea-
thers in his dap and amalagama-
tion of what seems are according to
him the major achievement in the
last two years. There is no specific

mention about what has been done
in the last one year. Also the
achievements are tried to be
magnified; the achievements are of
a small nature, Sir, 1 must say
that in cataloguing the feathers
in his cap, he has said that he has

been able to give promotion to
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50,000 Class IV staff o the selecticn
grade. I sincerely thank him  fcr
that, But all other things which a:e
mentioned here are a  matter of
legacy and not the achievements
after he took over. What we expec-
ted from the Minister was not con-
firmation of some employees
and there or giving of promoticng
to some clerks and others to the
selection grade. but the basic ques-
tions on  which the people had
voted his party to power. If at the
time of the Railway strike Mr
George Fernandes and Mr Madhu
Dandavate who organised it, had
not given promises, they would have
been nowhere in the picture ard
nowhere near the seat of power 1t
Parliament. The major question o
which they were elected as vou
rightly mentioned, was the gquesticn
of bonus,

27¢

here

PROF MADHU DANDAVATE
Mr. Dhabe, I would remind you that
I was for the first time elected 1
Parliament when there waz so much
of Indira wave in 1971,

SHR] S. W. DHABE:
speaking of the Railway Mini-as
alone. I am talking of all those w b«
were in the Railway strike.
the constituency from which vou
were elected. The expectation
the working «<lass people was that
they will fight for giving bonus t
the Railway workers, they will fight
for having for the public sector ¢m-
ployees wages, equal pay for equ-!
work as per the ILO Conventicn
which Prof. Dandavate mentioncd
many times in his speeches.

SHRI ANANT PRASAD SHARMA
When did he mention it?

SHRI S. W. DHABE: I ...
speaking about the period of the 1474
strike. I am referring to the pori
when the strike was going on, L

I am net

I Koo«

Sharma, What was the deman.t: I
was that the public sector empla (.
and these employees should .t

equal pay, There were other demuni-
also. But even in his Budget specdh,
he had no courage to say anything
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even casually about bonus or equal
pay. I could have understood if he
could have given a solemn promise to
this House, He has said this a number
of times previously to become Minis.
ter and rightly so. Now he is a split
personality, on the one hand he is a
trade union leader and on the other
he is an employer.

PROF. N. G. RANGA: All of us
are split personalities.

SHRI S. W. DHABE: I do not
agree with Mr. Sharma that he is
a split personality.

SHRI ANANT PRASAD SHARMA:
Prof. is saying this; I am not saying
this,

SHRI S. W. DHABE: 1 want to
say that he was the person who was
saying that the Bhoothalingam Com-
mittee report was under the consi-
deration of the Government, and he
asked them to wait. From the time
the report came, the Government is
considering it. What a good excuse?
The report of the Bhoothalingam
Committee has stated directly, and it
was straightway rejected that these,
the railways, the P and T and the
Defence, were not the services in
which bonus should be paid. That
point of view is there. After that
was done, this Government has said
that the Cabinet Sub-Committee was
considering it, and that it was await-
ing its report on it. But there is
no provision in this year’s Budget.
That means that the railway em-
ployees are not going to get bonus
for 1979-80 apart from the previous
years. I, therefore, urge upon the
Minister that he must see that the
issue is solved in the near future.

He has mentioned that the indus-
tria]l relations are very happy. It is
only the quiet before confrontation
starts in the field. And once con-
frontation starts, it will have the
same result, it will go the same way

" and it will have the same consequen-
ces which every strike has led to.
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And, therefore, S.r; the hallot has
been taken by some rajlwaymen.
Some federations, including the
federation to which he belongs, are
also very keen that bonus must be
given immediately. It is the un-
animous voice of the working class.
If the Government ignores, we have
seen the results. 11 the Govern-
ment fails, it will not be able to
rule,

/

In this country, on two puints the
workers are sore, on bonus to the
railwaymen and on the Industrial
Relations Bill. On both  these
points, this Government has not only
bungled, but is also giving wrong
promises to the people. They have
been responsible for raising the ex-
pectations of the working class. Now
if they go back, it will be suicidal
not only for the railway administra-
tion but also for the entire com-
munity.

Sharmaji has made a reference to
the Bonus Review Committee. Apart
from going into any other question,
if the principle is accepted that it
should pe a commercial actgvity, tnis
is a transport service activity. There
is no dispute about this. In his heart
of hearts Prof. Dandavate also accepts
this principle for which he was fight-
ing. Why should he rnot make it
a prestige issue? The entire work-
ing class will be hehind him if he
resigns on this issue or compels the
Janata Government to pay bonus to
the workers, This question should
be taken up very seriously. I hope
that in his speech tomorrow he will
Troke a specific mention on this ques-
tion. Otherwise, I wili take that
the Government wants only to make
promises and that it does not believe
in performance. And therefore. Sir,
heavy responsibility lies on the Rail-
way Minister. All big performan-
ces, he may claim to his credit. But
it he fails in the case of the working
class, he fails in his life, it is a
failure of his life’s ambition.
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Now regarding reinstatement of
the workers to which you have re-
ferred. Even if one single man is
out of employment, his misery is
100 per cent. It is no use guoting
figures that 20,000 people have been
taken. If the principle is accepted,
then relief must be given to every
person who is affected by it. About
the case you Vice Chairman have
mentioned, I hope, Sir; Mr. Danda-
vate would personally see what the
grievance i3 and see that the lady
gets protection and employment.
Sir, on the 5th of March, the Mahara-
shtra INTUC had a rally of 25,000
people, all industrial workers in
Bombay. And what was it against?
It was against the rise in the railway
fares; it was against the Budget pro-
vision of taxing the essential com-
modities.  Sir, after so many pages
of speeches, after a few pages of
achivements and good language, the
proposals come; they begin from page
31.

PROF. MADHU DANDAVATE: 1
assure you I will deliver a speech
here in bad language next time.

SHRI S. W. DHABE: No, no I am
not blaming you for that. I am
only saying that you are even afraid
to say that you are increasing the
fares. You say you are reducing the
recommended increases of the com-
mittee. That is what I wanted to
say. Mentally also you do not want
to increase the fares. Buf here
though you have increased the fares,
you are saying you are reducing
them. What does it mean? What
is the reduction you have made? Sir,
this Budget is a jugglery. A sum
of Rs. 1.78 crores of additional money
is to be recovered from the passen-
gers and commuters, mainly from
the suburban passengers and season
ticket holders. And then you say
“I have got a surplus of Rs. 88 cro-
res.” It is openly said in Bombay—
I warn the Minister—that this Gov-
ernment wants to put the interests of
the passengers and consumers against
the interests of the rural people—the
urban people versus the rural people,
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And what ig the rationale of this? Sir, -
you Vice Chairman, Sir, have rightly
pointed out that this is a public uti-
lity service. No Government has
any business to make it a commer-
cial activity in the sense of increasing
the fares whenever they want, Sir,
what is the increase in the fares?
The increase in fares js from 100 per
cent to 200 per cent. For instance,
if you want to go from Byculla to
V.T., the season ticket rate has been
increased from Rs. 3.90 to Rs. 7.00.
And if it is from Kurla, the increase
is from Rs. 7.75 to Rs. 14.00, And
in season tickets, the increase is
from Rs 70 to Rs. 116 and from Rs, 149
to Rs. 244, 1Is it a Budpget? Do
you tax the railway passengers so
excessively to say that the perfor-
mance of the Minister is good? And
what do they say in Bombay, the
press and the people, about him?
Instead of Madhu Dandavate, he has
become “Kadu Gandavate”. “Kadu”
meang sour, bad, and “Gandavate”
means a depriver, one who takes
money from us. This is the phrase
used against the Railway Miinster to
day. This is the position.

He has missed an important recom-
mendation of the Committee, and that
is mentioned in para 88 of the Bud-
get. The Committee has recom-
mended that you must legislate in
Parliament so that this increase in
fare can be recovered from the em-
ployers or the businessmen or the
industry where they are employed.
Many are Government servants—Cen-
tral Government servants, State
Government servants, public sector
servants and employees of big houses.

Thirty lakh commuters are there
in Bombay. -

I mention only one State.
The suggestion made by this com-

mittee is that the increase in the rail-
way fares should be recovered from
the employers by a legislation. You
have only said. “I propose to examine
this suggestion in consultation with
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the Law Ministry and the concerned
State Governments”., 1 therefore de-
mand that unless you bring a compre-
hensive legislation on this recommen-
dation of the committee, this levy
should be cancelled. You are accepting
only one part of the recommendation
and you are not bringing a legislation
giving effort to the other part of the
recommendation. This sort of hefool-
ing the public will not be allowed by
the public. The people are very
sour. Therefore, unless you kring a
comprehensive legislation  before
Parliament for transferring the
Jiability of such additional taxatics,
the people are not prepared to accept
this levy. This sort of additional
taxation applies not only to this but
to al] items like kerosenc, gas, etc. as
if the Government considers these
items ag luxuries. Ordinary people,
the slum-dwellers, require kerosene
Therefore, unless this principle 1is
accepted, unless such additional lia-
bility is transferred to the business-
men and employer, you will only be
depriving the poor public; it is like
robbing Peter to pay Paul. This sort
of inflated Budget will he]p neither
the Government nor the workers nor
the society. People have already
issued a threat, They say, we shall
travel without the ticket but we will
not pay the levy. This is the situa-
tion in Bombay. You must have seen
what happened on the 5th and 6th.
So serious is their feeling that the
commuters are not prepared o accept
any rise in the fares which has no
justification.

There are two other points. Last
time while initiating a debate I raised
the question of wagon utilisation and
proper distribution of wagons. In the
whole Budget speech there iz no men-
ticn of coal shortage. How many
passenger trains were cancelleg due
to coal shortage? To my knowledge
300 passenger trains were cancelled
due to shortage of coall. T am a
member of the Coal Consultative
Committee. In the Consultative Com-
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riittee meeting when I raised the

question of coa] shortage, the reply 1
gul was, we have got plenty of coal'!
but the railways are not taking the
coal. On the other hand, the rail-
ways say, wagons are available but
there 1s coal shortage. In the State
of Maharashtra the position jg that
coa] is available at the pitheads
sufficient for two {o five weeks; but
it is not lifted. What is the reason?
There is a lack of coordination, When
I asked a question about captive
power station, the Failway Minster
made an announcement that we are
going to have three or four captive
power stations. I am reading {from
his reply at columns 209-210 or Rajva
Sabha Debates dated March 13, 1978;

“I would like to inform the
House that we are already planning
3 power stations, that is, captive
power stations, and in the fourth
case we are trying to impreve the
capacity that ig already there. We
plan to have one captive power
station at Salempur in West Bengal
in Chittaranjan Locomotive Work-
shop. The second one will be in
Sonenagar in Bihar. The third one
wil] be in Muradragar in  Uttar
Pradesh. The fourth one will be
about the improvements ang addi-
tions to the existing power House of
the Central Railwzy at Thakurani
near Kalyan in Maharashtra. Our
scheme is that each one of the pro-
jects should be able to give as 220
MW.”?

So my further point is wherever
coa] is available at the pitheads, it
would be given to nearer Thermal
power stations. But at the captive
power stations in Maharashtra coal
is not available. They have to bring
cogzl from Singareni coalfieldg about
500 kms away from Parli and other
power stations. And the coal that is
available there c¢anpot be given tc
these Parli and other places because
railway wagons are not available, I
have been told by the Railway Minis-~
ter that these captive power stations
are net being cleared by the Rural
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clearance 1s necessary. I would like
to know from the Minister how much
progress has been made in the deve-
lopment of captive power stalions
which is very essential; I also want
to know about the position of wagon
utilisation. Regarding the position of
wagon utilisation, I want to know
why there is no coordination between
the Railway Ministry and the Energy
Ministry. I would request the Min-
ister to see that there ig proper
coordination so that the artificial coal
shortage 15 removed. If it is a real
shertage, then I can undersiand the
duficulty. ’

While laying down the policy for
construction of new railway lines, 1
would request the Railway Minister
to keep 1n mind the problem of trans-
port of coa] from coal mines to the
power stations. In Maharashtra this
problem has arisen and that is why
1 am mentioning it. There the power
station is in Parle in the Marathwada
area and we have to take coal from
Singareni via Nasik covering a dis-
tance of 599 kilometres. Now, in
Chandrapur district and near Ghugus
there are large number of coal fields.
There is power station near Adilabad.
If the railway line is constructed
along with the broad-gauge line from
Aurangabad to Jalgaon, it can re-
duce the distance to 55 kilometres so
that we can bring coal from Chandra-
pur collierieg to the power station in
Parle. Similarly it is also suggested
that the existing metre gauge railway
line from Adilabag to Parbhani
should be converted intc a broad-
gauge line. These are broad sugges-
tions. All I want to suggest is that
there should be a close link between
supply of coal and its transpor. to the
power station. The Ministry should
reconsider its policy of laying mnew
railway lines in such a way that with
the minimum distance of transport
coal should be made available to the
thermal power stations,

Two of the problems of the railway
employees are linked with those of
other Government servanis. One is
the question of dearness allowance.

allowance became due on the 1st De-
cember, 1978. The Iinance Miumster
is anti-working class . .

PROF. N. G. RANGA: Ng, no.

SHRI S. W. DHABE: | know ycu
will say that because you are a kisan
leader,

He said that it is before tne
Arbitration Committee. ‘The dearness
allowance formula has t{g be changed
by the Arbitration Board, in view of
tne recommendation of the Third
Pay Commission. They had said that
if the cost of living index gees above
272 points, then that Committee
should meet and revise the dearness
allowance formula. Therefore, that
Committee is sitting. But that Board
has nothing to do with tne existing
dearness allowance instalment which
hag already become due. I hope the
Railway Minister will use his good
offices and see that the railway em-
Iloyees get this instalment which has
become due.

THE VICE-CHAIRMAN (SHRI G.
LAKSHMANAN): I think thig will
be your last hope.

PROF. MADHU DANDAVATE:
This is the best way {p end one’s
speech.

SHRI S. W, DHABE: These are all
questions which are very much in
the mindg of the working class. And,
Sir, I am thankful to you for giving
me time for this pufpose,

Then, Sir, about the question of
casua] labour and the question of
employment of the song of the retired
employees, I would only say thal the
sons of the retired employees should
be given jobs and if the casual labour
cannot be given permanent jobs, at
leasrt these casual empluyees should
be paid on par with the other perma-
nent employees and they should be
given a proper salary ang if this is
dene, Sir, the problem of the casual
lakour can be solved. They should

7
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aliy be given the Provident Fund and
gratuity henefits which benefits are
available to the other emplcyees. 1
say thig because the casual labour
has to be employed for a long time
and, therefore, it is very essentia] that
they must be given job securily and
algp the terminal penefits. Many ol
them are serving for a period of ten
to fifteen years.

Lastly, Sir, I would like to appeal
to the honourable Railway Minister:
Let not his image be impaired by his
coatinuing the rise in the fare, rise
in the season ticket fare, which is
about 200 per cent now. I am sure
he will reduce it. But it should not
be reduced just by 50 per cent or 25
per cent. It will not solve the prob-
lema. It should be cancelled completly
and some other avenues should be

found to meet the expenses of the
Railways. Thank you, Sir.

N Rt gA@ Wy (I
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g wwar € fF e, v Wy wuw
o #T T | § 3I9% A wfgse &7
fay AR w1 AN FTOAEFE
g fr a8 wrews SR | Hamar § &5
g FiaEr & s mfuse
g STEF FX, S gAsy "
g SART qU  FEAT HITRT FTA
2 gy og =4 ¥ omy WiwT 9 oA
Z frag s st o af| 79I
AT FE7 A & fa1 1 gy qaman
AT FW & b afr gam
I AT E——FAY A FT FOTF,
AEE W @I Y Wi AR
A At Jfgy | # gg W1 wEa
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agar § 5 oF gfvga woF agr
QT & I 20 T Y T FT G £
afFqT ;o IR A g
N g wrEwas § T oA gwd ghamar
F IJE S Y AvEET F

Time bell rings. Sir, you have given
20 minuteg to others. At least, give
me ten minutes,

THE VICE-CHAIRMAN (SHRI G.
LAKSHMANAN): There are many
speakers from your Party.

SHRI JAGDPISH PRASAD Ma-
THUR: Sir, let me make ali my points.

gl A1 gfAma § 3Ey 938 de ;e
gro qo { B-RM.S. ) &) Wy qreyar
3F fyuw & mrowr fAww s
Trfes

afsers Fedgm & faaa & ot s
Z T AT § gede A | qF a2
qfeat featem stav gt =rifgy a1 =&y
3 fageff 7T srwAm Iaa &
%I TS FLG@ €, ATATA dIST
t Pefr sy afses aam & fesg &
g9 W13y HIOET 99 w2y faad, dige
7 fastit AT FEAT  fF WA
qEAMT®IY ) od & HaT ) fzms
piffgr §  SERl AW QWA
Ffsg aify a8 I g F
IR wEAE | AW WY FS
gt fagadad & afariRai & wifasi
¥ HET WO FVT & | AfHA A7 3@
12 @ 9¥ & & 9% 9 F &%
wfrgifedi w1 qar oY 721 & f 38 q%@
FaE wwd gulrgsadfe mm
T MATF! &8 TqT IR ATFT | NHFU
i S warwifs 3F § I9FT I )
zaq wawT  afsws feo gasan |
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TF I WIT FgAT A1gAT1 7 A~
R SR wE feew & av g
Zfesn &1 oF fawnr sawm & 3a A
AT FY I ¥ 0L 25T 7 oA
740 & | H19Y IS fewz 7 g gl
% § afpggg erferady ) gor v
g F W uF waEw IR
gfon Iaq AT F AT A0 050 oy
fasert g1 g @R g, faeet oo
arfEam g, @8 wiE wfon 70
FTEYH FIEF | W FT G F74
¥ gawr gfaar gt foma fan o
ATA GRIANT  FET @& F7 77 |

I3 Fi QAR FHz . Adi 2l
g 139 & Ffgd av qva w7 o
A0 qA WY g faer ot o 2
SALXAT QIATEI FAET 7 4107 7 |
T aqr 7 wA qF gAA 70 vl
garadl ! agar xv crr s uA
gFTAT #rm oadt o Ionovan o
almost during one !l wear.
SIS FHETIHY 17 gardr f. 7
GIRHT TqS<H STFATET - 471277
gggdamag A% | wwT L A%
gzl & f&wEy ®weAr bt ow
fdE F3 &1 Afqwe 7 75 0 oA
FET & | 3G FATAI T s =ZF
¥ qag fAsy |

TO A GRT &7 941 22 2 414
FERLAGF FAA RN T 5T 21 21
fdraw Fad wz7 - I EE
FaATg oY | WL A9 Z7 iArs ) T
o FEAT Fear g & @ A a1 w
23 S AT eamA W mrs 2 W1 A2 A7
arfed  feedt & grAE AT A
AT GAT KEE FA A2 0 U F
q%q ¢ & qEEey oEEas Tl #
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(= srrzter gEE WY

g i A § 1 g A ¥ WAy
TFdy Fws Y 9T & e fgw o
CICTE G e (I G
ar FE  qgT AT § SHF AR ag &
qY e agr IFT T @AY & 9 A
g1 feaY %1 swgmr faan s oawar g 7
HE FHFAT T TEAT AT F7E F WEHT-
qE a% 7 qATE 9T a1 39 g7 fam
77 fesal 1 g=e1 SWm g "FaT 8 )
AT UF AR AR AZ ] @R
UF WG TR R, uF @ o g
feeet & gfeR & = 1S wRT 27
& 8 1 oy feedt SR Ao &
g g7 At gEEdE  gwdi g 99y
g foeeft AT gfegre M uF
EY gerd) gl 1 39 O Am R
FT | AUENE & fawa # @Yo fo ;S0
St AW wd wgreg ) F
A AT T ARG FLATE |

5d ¥ UF gog AR @A q9AT
WY JATT FEAT AMGA ARIT &
AERAYR F UF q 4T § | f
TR # g BEY AEA ft Bk AR
T F AW F AT AR 1w
N THET T ATEA A @wenr § W
gsil ST WG & WA qF ST GV
21 IR H AW IR FEEAIR qF
q WA | T ME F Agq F HU
garma 78 & & o 38 feooht Siama %
AT 731 & arfer faeelt § TR A
Y SAHT W AT IS A | fEeAT I
MR WA X 3¢ A TQLAR qF
ST AT & | WA AT GAT FT 1 qferw
AW A 3T F BIAET ISTHFA I AAT 2
AT AT q9F A @ F 1w
@ g o g3 w fa=re #30
TF WY & qI9 o A AOH! 9T T
¥ fow qard ¥ g
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&t Tt aer (fagre) 0 sw-
gWTER N, OF A1 @9 THT AT
I At S ¥ e § weqa fran  swat
¥ uzq &) wifow A & AqF AT
A § fF o TR awe § 39 w9
FWfFd 1@ & @ sud A @ IR
W WY ggT fed T § 1 T FWT F
g § § F© gAT A7 ARA qTfw
3% Hey ¥ we AEET §B A F
7% | ary € a8 tar o @ g fF
FUEaq WgE 7 9@ ¥ ag 1 fawm
AT § a9 @ IAF A IO qE
EGE R R AR LU A AR CAR SR A
A F aatafior famme A 0T w7 w0
fear g | SFT A FB @E AN A
g@ gfaamd g1 #Y 976 AT WIR
IR AF H Y AN FTH A § SAHT
aTE G £979 Agr fRn g § gwsar
g % ST earm afiror wikg § ot 39
Argq § WX S afere ared Y S"ar g,
F¢ afus ga gfaaw @R ® avw
fasiy T@T § |

st TiRgaz fag (S9% wqw )
foes 30 ast aF HrTFT TEIT @Y &,
AfFa o9F 3o dYo Mz fagre #Y auw
217 AEY feqm 1 w3 w9 T AW AY
T FEIEE

B TIHTAR A2 . Z9F Henar
ag WY Fga1 Argar g fr oo § goeady
St 7 W faam F1 oFIE QIS & A9
JUF Y § U UARHRT I IR
e ot & 38 ag & fx @Al dw
qrdr I ATEHT F IF qE W HT G
g FarFE Ig fafesg amwg qv
AT FA1 F TG § 7977 9F 1ar §
TR A g T a9y fednT 9T oy
& & wwaar § {5 ag sv#) qaq qr
udlEEe & 1 WT guiR W N & ¥
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AT ITAT FIA(AT G AqTE 1 gLy
THAAE TAAT a3 § 7 oy aga &
Tt &1 & faw F7AT A% FT fFAT E
Srgrg a M sIRrfasFrd . g
Faar g Prataar 35 @faw 3 08
£ % waT Frw § 37 oFEaE
gf 8 wFwefexrr Iy &
aiw feedew 1 37 Y, e 71 37 Ffaw
Fr a8 & Al saar £ zasr aar
FI0 A7 | FY awar § v fawml ®
aTg § sfzar a Q1 sgar
A FEEIX AT Fewra Y Afwewr A
St § W ITHT qArFRATE 98T AL
fraramard ) sy qewra g are
2% F1 g7 F 1 TR gEAr HIA 9T
st & guaar § 5 g4 wgea
¥ AR Tfadez a3 gfiaaedy § | gAw
TATAT GF § TIT S 39 qAra7 A
g g3 9T § TIRT frams e efdv =7
TZAT IFTIE AL F AT gearsi w
wear AT A AL &1 AR QAT AT
g fF3wd & ez gfag § ot o1
Temraa & & 7 & 5 we w8 aT A8
g1 ar famdst g ar 57 g rar 9a
qrad w1 IFReET 7 FI qIfw 79 THL
FAMA wEE) Hawaw 1 &
auAar g fF waiad § gl £ gear
FETag s 21 fREraIIME § owd
wrEd, WOFT T WAL I, TRAT,
fams #1gzArg # A7 gfqw v
gzarg  arel faga anr & 1 & &
QF FF FNSTFUT AT E |

Fgr ar srar & v awmarT wedr
ST T Y RGIT ZAT IAH THAT A AT
FB AT IIG AT F TFIZ T GIITT
fxar ar, afFT 937 Tarer § v gaF 19
1% aar Aifex agf a1 97 gHeTr §
guT UF AfTeE §97 9957 F7T TF &Y
£ | q1 27 TE ¥ ITFT qIFET &
TF AT IAFT TR ag & % i §

2096 RS—10.

[7 MAR.

1979] 1979-80—General

- - 290
Discussion

ol

rgr Twa fawr qearar & ofwfrdr
79 7 =w g ofefgasy  am
FI FIE AT TgF 7ET F TE, HATET
v gE & w3t sF At qrEg R
gsT 713 78) &, feve arezT aigg Trag
& F1€ wadT sg 92 T8 faeran ) we
FAAFT F13 sFHAAT TFC q wwwy
aRd T TS AT, Fegrer €7 & o1 77
gdwag 1 AW AT § 9 Gar
SUGHE %‘ f& oraT TETATES ST I F
3a¥ 7g fgewg safewa s #aifs s
W3 3z Ffaad ¥ et d g g
a%g 7 T 3fwfordz 74t § #9i(F § aaa3
g % =i 518 Fraardy agf 530 1 a3
afEfgaT Fad ' F qw 7 A6
EANCl

Ay

UF FIT AL HOF WX F QT H/L
ag qrg 1% & fF 9gd s FEEmA 91
IATH AfFAROF WAF QT TG
¥ agrargd & 1 Tg ar wwqr it
qgT T3T TAAFT |

FOX TATET F AA F qq0G, ML
FEITAN &1 FITE F A I qAT F1 TaA
£y Fifore 9@ &1 F1FTE A /G AT
fir o F3 T § TF0AT A1 ITH A1
FEATHT Y A frsrez g ot fF

TTAF e T & g oY T ST & owe

& Fiowa § 1 A1E ot B F Aw ae

geaTizie aF § faar wE fawmr &

dar Gy gy w14 A =@, faAr
5d% F1E FeardeAz ) g AR qwar |

afs s fefe FT I A AV ATTH!
7} T W oq afs 10 T X F

71 f=Fz g6t gag fae S | afe 7@
fomz @liay § 9 aw afg 10 §& 97
& a1 g 30T AE) W B A9 T R,
ST | g8 awE w feufa s fawrw
F o T wE & =g oW A
gF et I e |
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[=Y TTATg A1)

#§ AT aTE ¥ 3F ¥ wEE ¥
| WIYE T® gEd 39T AT § 1 A
T 5 A 399 avw waw e
I FATAT A T W TG, A F
T qF 719 S W § gy feafa
7 & fir ag @it o WA | B @it
12~12 92 AR Y 2-2 feq & am
FTET & | T ATT AEY AT F JT ALY OF
BT T AT ST A7 A8 § o aF
AT AFAT T THT T T FF GAAT
1 1 o feafq ag & fF gw Wt =Y
TEt T & ST 92 g, e faw wmee
H 10~-10 92 37 927 ¥ AT g
fer ga 37 & 9T 95T § ) HEE
eiatrdrer & fordr srow weman f aga
FTH! frar & 1 7g fret sy 89 & 3
WY qT AT ¥@T TN 22 §u &
Gt ¥ areY weT g , NN & vy
TAEAT AE) &, TEV WY HITHT F1E Giae
TRl | ATT B FATK § Fo7 AT AT
3T FoT9 § ST WEE 71 B <P
qaeg AEY & ) AT Tea a8 9 W
2 1 ZAAT Y AE oTw Y S Sa% Srey
g & fo, =% swg @y anr ST
Ffer &1 &1 N AFREE AT & A€
TIAT TEAT 8, IGHT ATAEA 9 GIory I
ot ¥z AEY It & | QY ATTH AN F A7
Fdad & Trafrdre ¥ gy a<t fraae
a1 & 1w T 8, A fawet 7Y &,
TEEY & a1 S giwa g " fawdy
§ | zafad o T eIy, wE At W
fay, 9z A9 13T A, A 2 Ay
YT IAH qHIE %7 Ta7 FT AT, . .

THE VICE-CHAIRMAN (SHRI G.

LAKSHMANAN). Yqu said nothing
was there. What did you find there
at 2ll?

ot AT qred  § I WrarfE
7 wefraied §, afsfEw ot G 1

[RAJYA SABHA]
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AYTEE S 9ga T & )| WIT IS H IO
2T 1 g9 &N F) T arra § ot ST
F1 AT faear & | § ot = e §
TEATE 1 TATCo Yo H AF AETE L
@ FTE ¥ wF gw 917 § @) Ww
FHATN TGRS G6oH & aq1 &
FT I9H 451 W § 1 fggow garw &,
wHo fto FTF AT agd & F AG &,
TE 2 ) ST AL F-IC FQ G | ST BH
AT FNT @I S AT & g afz
g feador w1 W@ar a1 § gal #7 39
He F1 99 T § | gH AW B ST FY
) feafa QY o & | # AU T
TH AT T T AT FA X F H
&1 T | ATT 39T NTFAT HIY G F TR
qaT @S FW £ | fres T arad gy
fF 3T B F7 WX @EEAT FH FF
ST § | qAT T BR FT 0FIAH
FREM AR aeC g frag g fF
Ty ATIT-I FAT AT § | FT FZH
ol g, 7EL 9§ ar W 98T § 1 A
faerher #0 gUT &, 7€ ag A wR s
ST R 1 9 9 A ¥ FT FASTE A AT
HB-5°8 R 1 agy & frrerer faam -
fagie wsw & TEwst fag, #ro mmde
Yo F [TYS X § A, fae § s
¥, B mrow faster fEur 4 98 oF de
FHAT AT TR TGAT, S HqTT °X
¥ AT A I G HUAT TAYTT AFL
A § | I JISH KT AT 54T 67q9 F
forg fagre & #oan 9v qraw e av.
¥ 2 farer faan 1 w61 fawrar anfe
ora A § T, AGE To To AFET
T TATRTE JHEL F AT AT g FA
TIH F YRHAL & 1T I8 GE F7 UGBTI

HIT FL A1 SAFT AAGT TIAT S | AR
TG TEITA FIS & | T Fro To AR
F1E fRamT Y agT At 4 g AR 9 w7
R TUF FEA 9T IW IHAL F1 fAwrer
faar strar & s EfEy e
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wefafr@as &% 9« @Far § | @
vt 7 ferar § f5 761 A fear sig
afFr wad wgr fF e AT
AT ot =& ST AT a8 9T TAT
T AT AT
Mo AY Fogag : AL JTT qTAAT
g 5 @ fow seonw q@ 9T A9
AT § AT ATy ATeRT WX FYo Yo AT
et g wfasrd o< ey @
HIHT AT AR F F B Fga F1 ATFTL
T | ST YR IETH T A  F wow
Tro To F FEA I FIH TGI FQTE 1
T AT ¥ T@ TGy ST 8 97 100
mfemr Hfgg 1 faadr aifaar
EICECCT S B 1 B - O Ll
I wil} defend myself. My PA will
not be able to defend himself.

Tafam & 98 ST @ E 1 Ay
T EIY AAAT A FT gFAT § Awy ey
O FFer F FEY I AL T S
T FRAT sEAT frrerh § g%
F FU | FENE AR g
Don’t
others,

involve my Secretaries and

MY TRIAF qET ¢ GG | F
faow ¥ ot @ Afse | & 738 wwar
argat § 5 @z o @ fafrex
Y farg AreEe Y § o199 w2 o3
THAL FTE R A Ff5w, 961 W
g Nfag afFm s ara o amy
T g I AT AT RIS . ..

H ST qAT WL T
waers 7F g 5 3 firr & wwra § agy

e c i e

sl TR giEw  § oe ey ar
Fetwr. |,

Wo Y ZUUT : T TF T T
& orq TrrETa et w1 1 R s
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F Avg B FRE A AN IR
g
st AzER fag : 99F o= W

T Y, 3% qfeaw! F T N FTQ
A T Y F E T AT AR

294

o W Zus Y : TET T AT AT

sz fr i Fraw g dr
T & T A g F /W S FIAT
7w & | W AUTCE
ot TREAT fag : & swrar § agw
¥ afel & sw=nfal & a1 a0
eyt aAT Y § )

WA ArE ¢ 0T Felwr ¥
Y § O A ATARATG | F T
# feafr e ) 2wmaT i dwEa
# 1 #io faerar § 72 O Tifga £ )
I ga # mfasiw w1 5w femrd-
HeATEA FTAEF 2418 A A3
Feazd #1 gzt famraar 1 Fqr=rzar
g fr sera Fefar oY Wizge A &
grdi & § SwEl wataw &7 fear smg
FITTFH FTAG AT &7 T KT x2far
AT TG T F @ FI GITEN
arg ¥ ag M agarfs Fefor & fas
dew 3 g wd e sfeg 9¢ @
g1 8, 92 fearEdeaisse 913 | 5%
Fugt foed &7 qa et aga =T H
7z 98 2 AT ITHT AT Ghagrg 37 &
forar Mifw ey st g7, @ gl s
qF I8 TEI (9T § )

6 .M,

T o 5 weaedd § & +1ga1 3
% Say Fafady F1 g v Fife
FT | WIS F WG gART geq 7 fraar
¥, 9T 9g g GTHA WG 3, a7 84
A M FT AN FIYT QT § | THT AT
g fF sgar 81 3| o9T W
3 wfeat frew F1 e wiag § 4
fasrT | & mrag =g fr T AT

)

1
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[#r TraTaTE 71Ea]

TTF [ HEITT F I WIerT B a7y
SN O E ROk T i -t e C AL R A |
F1 UM 3 qvey 7w afa? |

n3 Fgfaai F arar g § g0 FFUN
I 5 98 a3 €2AT TS FAT & &,
ITH! TR A7 I @UAE | T AT AT
TN L At A€ guE FIZP AW G,
&0 g WE F I ST T ITH
a3 FT 741 <@ A § 1 afw 7 38
g1 s ;MR femr &1 fad 99 g, at
ITE AGF| FT IART MG 7L @I A |
A3 & ¥ W ZI9¥ a99Ey,
Za 93 & qqr ga<r gfagg § %
W A ¥ ITF oAl B G AN
SqFEqT, AT FEATTT H IAT-ATE  FY
s77eqT AT gAY ghaarg o o giaai
¥ qeaed § G197 G4, 37 A1 FI0HL, T
qIT T=BT FTA AT |

# FgA1 TIGAT F THTALT FTHI-
AT A § IgF AR F gaAnwT § 5
a7 o wear ¥ &, Iegia gad fAa-
a7 (a1 § | g fagr &1 gwaTa 9
FTHTTEAT § T T3 F FL-T€7 AMA
g 4 AT AT Fa fagr srarar o
IaFT AT F9 g1 7€ & 1 Hg frwe
Freartaw a7 a1 fF TArage F $13-
QA FT ATITAIY F4 | < AETT F
T(T IAFT ATITATEH F4 F (399 F
T FEH ISQ |

# g o Irgm fF glewdt AR
wifzatfeadi &1 Yorg afag § fa e fer
ot fpar ot § fF gt 377 aw@e
faaar, T S9F FP AW AW E,
H I8 § AR NS F JFTHE AT AT
I FR AR AT E 1 arg @ & 7g o
|/ F&ar i fredy ifq Fodgme1 §
1 A &, e wfay ¥ g4 Fgdm
& ey § q7 mig faraw # FitE
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fawgy wifa F gdsa< | ¥ Anr g9 &)
A § | 5T A T Prerdy § 1 3
7 7 Fead o 2 Y sxaeqr % 39i0F
FITF qrdt 7 G of a1 fraqww
3T F 0 oI w3 9T TEIT FY
faar & | & =g faw afa re Ay quvad
A Ig faarean  famme @ ar
&, a1 717 W fasrm & w@rd ey A1
agi frser strfe & a1 AF0 T )

a3 ¥ oF AT 19 &7 AT eqq
FERATHAT | S A7 &1 ;e §, FTHEA
FHT 7 A7 9 w7 § B g@ar A
FILE ? FTT FAFAT FIEY 3T & 77
AATE EHT & 1 TeeA Q99 § =19 3G
5 agr 99 &7 Iro7< &, G971 &5
AT g 1 & gumar g fF aag sE@fed
& IaFAY AL 1 ATy T | el F AN
FT GrAT FI5 6T & ITF 71 F197 &,
ot wifafadt § sus 7 WA #1797 ¥,
FEI9 ¥ FACfET=r at Tog ¥ A
FIAAT T TG L TG WIE | #W
479 & AATHE ¥ fed § Iq 81T @3
a% WaT FTAT § TEHI §X FI AV
#ifare FL7 a1 § QT aUAGT § F AT
't FAT TG TGAT AR A Fleqaaw
AT AT 2 q€ ST T F(CT |

¥lo TR TUIS TAZ © 2139 &qew &)
@15, MU FT A TRAT £

st TR MW 299 FgT fF
afrreas miferas =1 Argeq gl wifa
T FW Aoy G it afirae &
qrq ITET 7T @y F a3 feedr
aga I&4 § | 2@y, BrETARY H F-gr
fazaar , Far fremar z, 39 ¢far
AFT@IAINTNFNTH FgarfF a
ATES Y @Y & &1 BT TG § T
fazrdn & Fiw Tadez § aga a9 @I
FIT A FAT F 1 ATUN FE FA ATEA
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fagre & 7Y faar &, s o Arga ;g
feat § ag g ATEAT 1 FAT & fag
Fo 79 fau § ) Bret amys, fagriesy
# gF W A1IT € F F (AT 7097
F1E AT 7gr fFa1 g 1 § v AEarg,
A agd W {7 Fgrar fE w9 e
Fata & fesd & waifaw $7 difow
AT FATHA 27 SIS FT qa7g To
wrgi 9% u% AT §, T ® 9 wig
gerarg % qia fAfmg sw @ g afes §
=1gaT g {6 39 €69 F) AT q1F Ig9
FY HIFEFAT § A GIH FC AT 3
W F [T FATAAG KEE ST TATH Y
Fifam £ |

OF AT AT ) 7277 fagreF7 wfaeq
& \ vt fewar 2 sgma T, A9eraRm
EIHT T ! § AT EIATTIAF ATy &
ag TF 9158 § 1T IHT qldt §
AR ST At TR & Ay AT F
T g ¥ Hag g1 A1 JIH g A
FITHTEI § | T ATZATE, ST, Ty
EYHT W17 arell St 27 B, 7GIE §
3 % WA FIA FT qqeq] AT FL |
Tgq qeAT, S fFgre & wswEy
agh & TN &1 a1 glaar & awd
2 HIT ITH! AT H1 TG ATST HIT FT
SETil

Tlo VW FATW g : & qar a1
arq fag T 99 DI )

SIIRGEHE AR Lo SR C il (E st
FIEFH ITUTZYET )

Tlo U FuI fag : aww @w @
Wi 22 e o g 9% 2

WY TIN(AE q13F © ARS | a0
& wgm —fage ¥ g9 @ 19 &
g T I {-HIgL AW G749
£ o afwdy 7 ofaw -y B0 ®
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ITFT qAAT F@ § AR A4 919
R A I ANF F gag F iy 7w
FITT H IIT FEI § TR THIF FAT
g ! ¥ JRiTE, UF dgq a97 AqST A
UM A ATAT &, AT ¥ wfaea-51
H o J@T &, AT SHH! FATEE FIAT
IES & a AW IR T [ 4

T GiFAST FY I7T FT AR A |

TR AT F qTq F ;qTTH q9ES FT
fader w3ar , o dow fewe awr
ST FPLEH § I 9 AT /ATH AT 3§
ST fay #ear § 1 Swar ST o
qr =BT gRI |

st TRzax fag : Suems Ag-
T, AR AY IO S\ A AT AT AT
ot fFar g @61 § oHTSETEY a9 AT
FEN ATAATE 1 WY O ST AHTHATRY
T & ay faaml &, 89 ¥ gd 5w
B AT d7 AL QT TEF F} aH
Y TR G AG! §, I8 A UF
freft-7+ft aTwr § 3afag ay aveaa
F S1 T U fama & et § quee #
g AT &Y T AT Y TGAT AFATZ
§ o qrefy A e oY 1 a8 Fam
w1gaT § 5 @9 3w F & A3
TG & S FTUF a9 § TEA AT & |
zq 3o %7 faw @@ a%  wE; &t A
5 g% 6 9 I saaear 39 W F Al
fros 7K 79 §T s & S aF T
FX Y | G TOEES ST A FewT,
€ AR 7ETE & AGU H @A A N
FR AW &, T 9@ F ST A
w & 9 & i afe v@ wvan
F2W ST & S9 F1 §{ HwL1 A8 AAAT
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k. .TI
[=Y TTHEAT fag]

F1F ST FTSET 397 i Tz §
TEAT & o 39a T, ZqT STa<aed S
A F FTCC I F IAT FY TR T
FT I A T | 39 F forw ¥
oF e |1 @y & Y § 6 safay
¥ AT &1 AT AEAT § (% I 39 gAY
T g & faae 71

TG F gI 97 § FZAT Argar
g fF gare ATy AveAd oft 31EF W
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§¥ FE 9T AR 12 THE FA IR,
11 98 9 9, oR 7g foaee &
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T ITT T GATL 3T HT T 73
TE AT ) T A WY FETFLA T ¢
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¥ TATH TGEHT FAT | 5 &vEgy o
garR faa@ 3\ 99 WY AO9F qU9 4
FIET | WIT AR qataa 2o 4!
grad &1 afgQ | 48 93T QT & 17
F A A G 1857 F AITH ATHAIE0 1
FTE ST 47 | G 1942 FY 3¢ 4
WX ZATH & AN A FGT Wt 737 4.
fagix 4 [mAU F oFEHNEA
s g gAE 8 9% fRa o
qfeq sraTgtara T8 @Y 397 I
@A I T W STo AMfgar w1 -
T SHY SATH FAOAT | ST 5y -
T Sy FfedT A Fo do Hi o

¥ IIST AT AF T FAITET T | -
TEt gl AT aQAq FAqL A 30
afed gg gard § ova fgy 05 =0
FT AT | § @7 AFATE
10 & f5 qff A q_w A A
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[57 TravaT fag)
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£ 97 97318 FqT HIEAEIS § Fig NI
FAAT T g T I F IqH gqy
e A gIAAT 99T g FFifE B9
TF FI1S a0 WG ATET TG & | 39
FIW ¥ A NI &I SIET FAI
397 qeAT  WIT gH A SATIT A7 4T
famet & 1 faow 30 a9l § a8 oG
T9 WY &1 AU F JAAA H A[ g1ad
3T IATE BT A7, AET AT {1 94F £
Ty # gH @ F@ ¥ fE o
SATFIT S 9E F§ FATH TS
F &) gret ¥ 95 FTHW § HWifF g
HIH - FTY FT T gTUF TEI 97 | T&
feafy ser oy 9@ W@ & ¥ FEW08
fF gmIR A&l wEET I TATH FT A
fasta & & a1 37 &7 9T FT |

A, , HW IF w@IE F7 a9 A
2 FE & ¥ guemar g s wig
Tq HIHA £ IF AT 3 I T9Y R
3w 7 fufeg QS & GHAT
g &1 a%dl § | ¥5 faw 9ge wEw
qer S ¥ I FAIX ¥ FW AG
F§ off | & guaar § fF 39 wwe §
AN FT dgT IS wATH AT
gaT €1 gud afamwig § W Al
gl 2 gWIU AE oMW FARR
2w ¥ §UGIT 98 U & | IAH[ T
% €ZTAT § FTH G G019 GFATE )
ST HTq SFET ST T GATA FI T
Y gAY ST FY GHIQA FIH FHH
wgg faaen (AT Ey aarar g f5 go
g0 SEAFEIAI 71 AIA-A1T A1G &IF
FT GAIT &1 W@ g1 guauea g fw
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T FAFT SFT g7 faqr syra Y wv@’
Tl Ft ST fae gaar g | sma §
TAFITT R T ¥ ST ISHAT |
§ wmar § % Qo uo AT F¥AAT
Az feiwm avan safed sT FU F 70
50-50 AT 60 -60 ATG TIX FT 7w
g ar =9, 57 9% WAl & 3% TH-
o, 31 31 e o fmfag aOsar Ti9-
a1 F femr e A AU AT wwE g

gy fFamEt &1 Tga & g 39w
fea & mrody qaTwane aar § ) oA,
o 2fad fF 2 ¥ g W w5 sh
I WA, § UF Wg 05y §199 F a@qr
q1, @i 9v afgamt @i @l &
wATET a4 gu § 9% SAH I &
#TE aEAT WEI g | TG 29 agq e
g AT aR IW F uF G § g% 69F a%
F AN ARSI W@y €, §IeY ¥
AN AT W W@ E AW qNE *F
AN THTEATH W §, FAEW] A 8,
FEE AT g1 AT MU 3@ fF wEY
AT § AT qAET G § W T qy
g & wtar T € | 1 . 39 A
qE FTTHRT AT & fqIT F1 Avfgy |
F FSI-aSr aral # R UTIET AT
T o@w W g, § SR-sRY
Al F AR FUET AW GiT @T
g 1 zafay srewt wigt ax Afgen &
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qgi 9T FY WY =mEEq gHT =gy |
Fga 1 ST 9T W&t fa S Ay 692y
q57 @A qTATE A THT F AT §
MNT 7 {5t |7 Fawgy g | 59 T
HITHT LA AT AT(QY |

(Time bell rings)

ag 5 fuae &1 gww A fear sy
THE VICE.CHAIRMAN (SHRI G,

LAKSHMANAN): Already you have:
taken five minutes,

=Y vidrgaw fag - d 7 faery w5y
awg § ¥ o19+ g@ F GAAAr § WS
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ey ST | gEY § 67 @t g fw swar
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¥ fa s @ wweRt # oo
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FI ? §F FOF FEALT AR B AW
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TET TR 7 S FAT A AW FA T
T A S AAATET AT | TH T
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£ 715 ofY arfeae et o1 T &
F(S TAT FTH AGT Al oy FHATN
# s wfa «1g fage =Y swtraan w
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FW Wq FA | LAY FH & Qb
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FT F fesd ¥ 40 47 F AF 3
60 T7 I q"\'@' a7 40 95 fuA-
FT 100 98 AT ©F wqAT 7 FAaT
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FE &1 AWM FATAT FATA-AT
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I TF OHH FAET 9T =@
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g 1 o, @ W foedr & weq



‘307 Budget (Railways)

[ TrATa fag]

AT ATTRI FEEE H IFET R0
AT gar® & fE 39 ¥ d3 F%
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I AR ¥ AJT AT ggA FAE
IFTAT T T fEY AreATd Sy |
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A 9 TG 9% A qEAAT TSV
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agt 9x fargfaar 3@ adl s5dy §
o9 Fgl 9 ®FAr 43 7 f@r
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TET HT FgT I T XFAT 47 K(9Q )
FFY ¥ I ax afwar g |
s, afen & wedl #v g
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7BAT Fawdr 994 F fwr &=
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1t & Ffer W9 F fag s 2
Tl T QA | WG IFT &S AT
Fifg | Sw IR ¥ FE wEE 29
ffsg | foad Avd agi & A
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gav g A1 ZART FIE AIAT
faras arar @& § | SyaWEAS
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oawl wifed qWE T ST ST
qIC §, S WET ¥ IAM F



/309 Budget (Ratlways)
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F arqg & 57 g 7 9z 7T A
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[# wag uw "798%]

Hege §,  Aardate g #
FAI & 1 TR SA-faE e Ty
¥ ooy 3w oA § w8 fim
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§ ST g arg fegr qar gar
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w0 Al SR 5 T @ oge-
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AN g § 939 TW & | WiEAY,
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fer o moE Hawaw ¥ feaa
w5 gty far g sea A oA
¢ qgr S @ FT € 7 wey St
¥ g = & S R oo
WE A F OAAWA IR FIEI,
Sar & #§9 gy FEL, G AW
§ gad & IA {1 HIIT &, ST T
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FET GGT T&Q § | WAL, [
qET Wg A 8, Fgr ux fwa
OEGTATEY  FT  dI@FET & FEHT
TH A qEN FEr SR A faenm
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¥fFw wIgdiE FAE T oy gu
foad &1 aff & & 5 o0 & =gl
F TR WE@T X 10 W@ Afew
A g w1 AT FT f@ar §
ag feadt weE ga &

wrae, s gff WE sar fa
&Y w21 ¢ AW A FAY Y qw9g &
qgl W A AR A A Wy
Iq FT AQ-IEET SFE faaragy
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Ty 500 a9 wfy fag  wwdar
iR @y &fiw omd g &
T ¥ AR genfsw ey AN, Fgi
s 2,250 dww wiy faw afew
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gdT At AT &1 ¥ @g Ay v A
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a7 Y faaga =0 § AR ¥
IO 1 AT qENE F A
qund § | IWA % TH F! g9g
g st foergy wWNM ¥ 39
oy § fymay foufs st =i
o &, S s, foewar, e
cgiar wrfe  agt IS TE 5 IW I
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FH FQ T IT F WIR TT AT
UF FAF FIW FWT g AR wEl
24 92 FW AT 9T FE T 92
AF FH OFE IF WH g Al
ag feafqa zw &Y T ¥ &
@ ¥ g wrfge @ fe oo oot
Fgg ¢ f& Fwwg & &y T 2
FOA FY FHT T Iq@ OF AW FE
aF gft § " uw FF 9T 27

AET, WAE qgT Ar (AT 97
WT ¥ faww wmfst 7oager gen
90 AR WG F@ 50 FFAwF F FAT
g § sty W 27 HlEw
WIE § IR RIS FHITAT AT
w1 A fodr W@ & T gFT zA
arew ¥ 9@ ¥ oeAy S YA
F oaras mwow g § foar g a3 oA
arfent § ST F THAY A7 fawa v
FTAT L FFTE 4 FF A, 6 TG 344
To Fdr AR ¥, afew § anaan g
for sy oY ST @y AT OAIT A
g g2 9 # W AREd g A7
Fgzdr ST WY & ) 3 9T eATF FA0
Tgd FEd § | WS FA A FAF
Y TTTo Yo THo T HIE & HTTI0A
T frer @ 1 fewE wART oA
qasar angar g faar fese avar
ar Y &, ABFA TE T TTEA
FR SAFT BIE TG WETA AZT F7AT
W adeT 7z & fF FT gm0
AT 47 WY &) TOE 9T 9% 17
Frnfzaaa A g a8 a3 § F7
guaar fx =, AT F1oATIET T
g @RA AT AW AT AT AT
T FIN H OUIT ;WS g OARA 1 T
AT & FofeRwT qgd qT=T 7

wE & Sy s =@ orEr s
I O FAFATTOES T/ ATTTA 77
T TG & AT I@HT AT FZ Z10
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[=7 s e wAEY

¢ fF St A g mew Wl o
oS! FL AGT & 1 AT TR ATEHT
g IE A9 ¥ T ST W L
¥ B FAIR § IAWT FEAT AT
T & framge ®, ® aaww =
fr 1935 ¥ §& THA FNE
ff | fom i o= 98 A wae
oy A IHET qv T AE fRoag
foreer & ar Wy W §, afFw ¥ @9
ani ¥ 9w gEE B gfrar oo
HIT I9 9T TR TFEL GIT FY
fer & 1 W& @A AfgwrtAl w@
fo &t s 2 @ ag 39 e
73 2} agifE A X AT Fo AIAT
da1 gar § g tw smm g ok
TgET FdoT 1 & R S 8 gEa-
IR § W VRN A [ ¥ A 90
¢y wiafemr ager Ry s § afe
fogiv s7 @At & o o
T g fwar § S F=W 20
& mEMT fou o £ 1 S 9
¥ W@a F 5 AME TIW GIATAT FT
agt AFAE & W 2

4

g
L]
FT

Tt WA FT A @WIE & IART
[e & § TATAT MAEFATIAT FE¥
faedl =X 7 &Y gT FE § foadr
g | su% fau zarsEl #1 Stua wawg
geT qgT aEq g

9% A 39 feaw wH we
78(27) (1) F T g FHA-
T gEaee § 6 Wd adwd § ¥
fea @y # wg, AFT T QR
FRATH 4 Gfearang g A T &)
Y #FT § A 7@ fraw & qaw
F< @ & 97 F 98 SAH AT Feoa-
gt § 1w 38 fm mewr fedr
st # ader famge fedwa §
7-5—-78 &1 g% A 1 wwH fg=ly &

|
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T &Y AGST F fo@r @ o9r HY
I a8 ARy T mr ar 5 o9y
FavST AR ¥ A oAAr 7 g
™ FOF T 99 AgH a8 fAdw &
fE gl At i wy ferdr |
Fo¢ fagar =ifgd av g fraw =
qiAT F FAT &% 131 2 1 AT &1 &
75! fgrir ¥ 7 fagd =1 fRw &r
sfag ad & )

SHRI NARASINGHA PRASAD
NANDA (Orissa): He is making many

good points but the Railway Minister
is absent. ’

THE VICE-CHAIRMAN (3HRI G.
LAKSHMANAN): The Minister of
Parliamentary Affairs is there,

SHR1I NARASINGHA PRASAD
NANDA: I hope the Railway Minister
has not fled away.

THE VICE-CHAIRMAN
LAKSHMANAN:: He has
atteng the other House also.

(SHRI G.
gol to

st WEOH "IET /WAL, TS
for g §Y W3 A or  wiEEa
ot wF F faeg foreraa £ o7
I AT qV AR AT MEF QA
# wx & 72 FfFr v 917 38
Fg1 a1 x5 3Ay wrafag go AN
g sasr fagm & fa1 =gt g
wEU B 1 3@ aw ¥ gAsr faT
faamqe q@r faar sy & @wwqr
g sa% faers st fawrag ar 75 o7
IR JITz FRA & fag @z W9
foar T | wF oI Y F g FIT
Tigar £ 5 vAR ma-m #w
Fo To HIT 2o To AT frar waT |
J7 wgAr § OF 98 =ga waT s
T2\ g aa § FEAT AITE
fF freer &t F3fawa Afaax
¥ SR F5 AiRd w1 aglwag &
A7 AT A% WET 50 AL &Y
1 feradt & wmdw ¥ 1 sEEr WY
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foomagT W # fra@rgm g )
IART W.TT AR AT @r O ¢ ON HiY-
O F agt @Al fEE S gEd |
sfeg T g )

AFAET, T H AR § FgAr Agar

g fr faomage # fafe ag & &

WY AT TFE @R A AR ¥ g
FFOTT 400 FOT TIW FT FATAT
THA 3 | FiEw AT, AZ FEQ &4
warg 3| gl @l § s fammyg
fedist & aga foadr misat s @ E
I gt #rs Apfa A € ) fee
miear Fdy § IIH UF JeFA OH-
%F g\ ag 2126 fRaET S &
T Fwar § afew T @A g
T W ¥ 45 92 @y g v %
S Sfro Fo wHTNT § TR AATH TE
gy & faw o fv 2188 fFeWIEY
gT &, 20 ¥2 35 favw @mw § 0
ArgeY, £ My &7 fafaag €
&l ATE FFC @er g AGr § | FSAY
T @ 1 "er 20 faam @St T
g AR Amr #wa yT 50 WaT aF
FE AT T 1 SR I 9N SRAT
TR F AT 7T T 3T aF MEY
TSI A oY mw oAy e T
U7 gy S AFF FT FE i
eI F REA QY E R A A
1 1 dgw =gar € W T F
IAXGT & agl W FIEY I % @9
@AY & | WAT A AW F @EH
FT fqar smw oI+ &% far s
1§ wmar g 5 Odm 492 a9
CET I

T A & 7g FgAr Amgar g
f& 3@ =z ¥ I mfega =39 @
g gt afam wawga a4
feg & A7 T ot =@ arfgd 1 @
& g o Fgr 9Ear § 5 ozad
T F1 W agmr Afed | wEA AgEE

]
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Yoy 9Ty § €y @it ¥ Fal
¥ fr g % wmigat gur &FT &
W@ 2 AfFTE Fgaragn g &
fyaet mfent &1 = fos fFar g
IAH § UF M A TH T AT AG g
A97 37 TE 9T UF HY G5 HE AL
H a1 740 H TE {1 ( Time Bell Ring)
Fo= faqed @@ T @ E
ATFAT, 95 I F WL qX FH
AL AT A Y wE Wl OEY
DTV - B S At gfat
F A FE EE W@ G ARG
w1 7% & fF g7 wrfent & 7 91 =
w7 sHefor #Y =yawar § oA W
FIE @ G FT 3% & qIeqr g | a0
= 2 5 g7 wfeal #1 sadr awely
A TN AT T9E ¥ 37 W e IR
T AT 1 wER, §9 fa wmd
B T N g9R gy X
Mo THo Yo T TF FR(T T HY
waft ¥ f A7) dfF @ F A
FgT qeaqr § fF W9 WA 739
WA B AT 1 THL FH § AT
wCfaar | gy e ag fAgew @
T afen # foaet @t arfear & fa
Fd AR o uwo Fifmt wF
39Y AT T FIRET TOF A FAT F2 )
WU SO0 UFSE F1 10 fowe
FTENAT & | 30 FRO § TG F @A
AN TEEAT AF TFW { AG g1 ar
g1 9@l WAt swewT e Faecr
& FE AW W FAar § 1 F AW F
2 f5 gur o ToT oW AR g @
f gw @™ Y swaEyT WY agh O w g
Fifw w10 faae 1 axg faemr 2
THT Uy S FgAT ¢ R gweomd 1ae
F1 2GT | TF THIR F WAL B q@;T
AT IEAT § | TP AGET | TS
T § 9 fogwe fem fawdt &
g faemegr & AW w9
SR € | 3AN FTh foea g @ AR

!
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[« wag w9 A91g7]
FEId F1 FAT HAT faar e
AT Q@ TAT F qgF O AT g ¥
FafIC JawFaT 39 At 5
fesfaam femm Feqe & qrg Sy sy
wfey o agt & ©@ T S
17T |

AT, I FAT AT A o foge
9T AR O FF A4 7 qfg } § 9
ZAY ATIHT FAATA g 178 FAT &7
AT | AH Jg W w2 O gEy
FAAT T H1E THTT A g3 | A
I w7 A€ & % 3y am, =W
g AT BT ATAT TC AT 14 Fo
fraea & 5480 [ o a@rerdy @nft
. ... (nterruption) ., FHFfTAT
F oqigg & s FfET 1 A%
g § q9d 73 svArAEar g v —

What is the total stzength of selec-
-tion grade private secretaries in the
Railway Board’s officer? What is the
slatus of officers who are entitled to
avail of the services of selection grade
private secretaries? What is the cri-
terion for the posting of private
secretaries with those officers? Is it
a fact that Stenographers (Grade B)
are posted with those officers who are
entitled to avail of the services of
private secretaries and if so, the
reasons thereof?

qgaT, & Her S owra & R
foamage @wm F AUaT FTOFTH
TR Fr W@T & ) AfFT F|t W
mieat &y feafa S« & FraEr-
Jaq AT FEIR AT QA IR TATS, AT
oIT @ 7 T JATT F FTO AW
1 9T IS FT ATHAT FLAT TSAT
21 %0 ag wiwr g % oo 3@ TS
F1 ave faiiy 7 & =9 AW A FA
FX1 HF gy-ATy § ag W FE
aEaT g fF @ § o ag @ favmr
FTOFW  FIIAT & 79 § A FIH
FzaFA AM § 1 g AT ag § &

[RAJYA SABHA]
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g ST aTEe WfEAr wadr oY SAw
T e w1 o § ) dqaR mea
T TSl FT AN WL FAAET
BT § | IHH FTH qHA T STAT §
gafaT T 39 AT S 2T 3 Y T
FR 1 A WA F wod fod 9
feg @ <@ & few = S92
% 37 saT ¥ aanfo s & S
g1 zafag, 5@ 9vT A mfedt ¥
HY Fifrat a5 #Y IgT AT § 1 T
TRl F aTg H 3@ X J9OT T AU
F@T Z |

320
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o WA TERTA TG (ITIHRW) ¢
ATTH-ATHA |, 3T a9, T qLqq
e 9w fear s g ol SER S
afqa 4 78 @ SR fag & wmqaw
fafreex argg &1 ars 3T =AEAT o«
afer moeiew oR wfaw et &
AR A TEAT SATET qErg 47 @ gafad
& 17 SATaT A S 97 L STAAT AT
g\ & faw ag agar aig GF aeeim
F am § fag awg N AFIEA,
frfefasn zasr frar g, a8 3F 2
ITFT TEHT &F grfeer &, Afrw SRR
T A9 FT I I AT AL @ IS
fF IFAT AT aEl £ gIHC Ay 1 &
gagar 5 o F {99 awe FHH
FUHRT F O JETR W9 a9t &
AT I9E g ge o = fF qgwr
q JAW 9 FY GO FLQ o, IHH
gfafiic F27 4 F 7rT & ave & IR H
IR IR Q@ § | 39 g9 IR
T AR AT ATH AW G AT

FTHA 5 FT ATSHT gy
gl § Jzmm & @€ & wwefa #21
VTG 3T FT T | Ay ey By T R
R 2 aFar g 5 WFaww W
IAFT WEAT FT TS F fA=Am ARy |
i afg Iod aral 1 3 @ dvo de o
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I AT A g, aF FHATY TN
A § F7 AW AT TR AT FQ
afe a7 ¥ faf ag @ = @@
ST &1 {4 FAA | A W S
9T F 7T AR T I F  F_L
fF sfie 29 T@W TEN I
T &1 A § @d gy § faw g
FET {5 SITE 3AT AEEF qTQ@  AfHA
3E AR 57 AgAQ-Hd Al i
g il & AW 9, 9F ad-
T F fqd oI 9 TEA q T wHA
g1 & T A8 7 fFAn #57%

§ 3@ 3@ & fod qure 3|0 A_AT
Z & g sfemw WE At AR,
IART FTEHEAT FT IqIAT 37 Fa%
FArg fe mrsr g® a1gd weal &
ATFE AN T T AIET AN faaar
afew t99 =137 foem & fag gardr
9T AT AgAW fagqr o1 | E WK
ag gy &7 a1 g FF gt g+ Iroat
# FOT ZHIR AIEGad 91T a<rg &7
argi w1 ArgNfear Ky ag3A77< 7 wiar
g AT I AT AW &7 INAT &Y
g AT T AT FIF ITH! 9§ I HAY FH
F faq zraa 27 & 1 37 qATH T F
faweft qref & qwr< warsr F4@ g fas
IEFT F7 Aqfeq AtqUFE g W Fi
I AT § IFTL fRar 1 AR
F7 ¥ g7 o faedgre ol & ofreq
¥ 78 "ot 48 o7 fe=giy 7 srare
A qTA TH 57 I T ATET fwat g1 |
feast 27 firew & F10 7T AT TR 8
qIAT §) START ATATHAT agd 319 AT
=1fgT 7T vHATeRF gAT =g |
wA 77 atq a7 a3t faaren g€ fr =g
FAA FHG Aqfed TEL AT IATT
IR ZHR! HIBIZAL F1 WM FIAT
1T wgt fear g

¥ o7 fafqez< argg w1 NF agw
# % gaTg 77 AT § WY HY S
2090 RS—I11.
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@ #1 fadr 9T wemma TR B
faar % grfaa fag & + w@r o @™
F1, 2fQr &1 qIHaT &, TH AR H
g & AFA 7 7T § M ag forwraw
IgT TT TF T6EF & | TE 9T YIRAL
TS F1 IR 7€ 71 feqr § awr 7
A1 agq ufeat faew w1 @m@r gaar
FW F, AT FW@ OE 1 @R
feqrdiqes AYT  Ywlwdz &7 #71 AY
afaq & a8 T© Jgax g 1 Afew
Ia%] T SaTET agax gt srar arfeg
sgaarmfeai § ergfa Feat aaear
7gY 2 fFa% #1007 997 d99q garfai
F1 Igd AT AT § 1 TTFT AT
@t At arfge o .

AL a17 92 § B mfsat asq @<
TE wgwdr w5 arfeAt § A gw
AT aIT AT | TS AT FY OF FAS &
faafaar ¥ & ammde @ <@ ar forgsr
ot weer g fomgfaar 3w dew
AN T | gAMta § AeT A7 gnd
gedr a1 a1y Fgf 3 92w @Y
sta gud artaw frar @Y 71 191 f5 ¥w
WEddT 9T @ F 9% qAT [y
T TF AT ATE WIAr | a7 zafed
g OFF F fag #gr 1 sefad gam
QFT | Ffed qrg ¥ a1ew gat v g
¥ o AfEAE 97 @ 9 39 9 A
I 3 S AL 1 AFT | g MY
gt 2 & T ATAT o7 qg 91E 39 g
gfustd #1 59 wnREwe foe ag
FE AT AT | A @ FT Lo feuriviz
F vl 9ga |1 wiufaat & | 9y g4
T HW & S5 AF F HT ged &
&1 g I WS ygafay w7 9 Aife
fagfaar 7= %Y aga wrgwe o | 9
ZATA OF AT W1 3T GAY qET T AGY
& WAy AHAT GearA ¥ Fr fH THRIT
TR gagfaat w@ar arfen, e
qECTE TH AT H IzrE § AT falt
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[+ wsga vgaiT w1@]

ML H AgY 337 € 1 FHT AW ¥ AR
st % @19 & fowe g% qassg
FY TEW § | MigAt agq T ag=dr
&, 37 giew o gy & My g &
gRTR araq &Y &€ O QF ag &, agh
AT & qUT HIGF FIA F TR T FT
&, wrady Yoa gferd ¥ qf fesaom § w2
E3aF A gfare 29 T § 91 A
qfera Xad gfard & 719 T4 TE FET
g1 TH q® ¥ ag 918 9T qgdr
St Y & zafag § Wwa fafree
¥ wgw 5 o gifedz za Fmqi
F HwIT g amr Arfge faan
Wa qfaq =t ag wlaerefaear aifgg
atfs ag 3q 9w ¥ frafwiaa &,
T GG F1 J1GT STAT JTATHT GHET FI
YT g fefeagaa & NFTITH! AT
awt featd | T QAT A T A7 4%
faafaar awar @ s mfsat Fe AT
M gIF F72T 78 q9 Foex 1 O
ZYAT HIT 7 FEA AT OF ATA qI7 a7
wrqAr | gafag (w7 FOERT {1
9T guga fear strAT arfgg o ganR
gt qrfatde & gea o ¥ hew
aifee § 1 37 9 6 AT FA FF
wq oY gfen & fag g w19 a1 ag
g7 fady g1 & AT #T9 FW & ®I
g1 fmT WY HTg-w g HeT QHo dYo
F1 &FAT ggaT g1 ITH AT HIAR
A awy § o e A e &
AL AT qATRRL BT 7 AT AT
gAT | gz usdyawiag agd & fau
o Far gram & Y9 Ffew 9T @
T4f F weax wfgearg, g A/ K
AT H g @A & A afFTareT #g 17
g 0 O q g1 &7 gt ™t 5w fowe
730 fAd qar | AT A A
AF AR FW & 973 7 I9%1 fewe

faaT A1 =g} fadmr 1 gEwT Fo TAT
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T | ag gt 4 oA miEt § g
g1 S ATIY AT FT ATHT  qE
qr frar g, § ag IrEar § gt 9TERIE
AT FAT & F& IT FIT E1F F7 I3
AYTFATaT i fare o @ifery 1 srrer S0
A fHTrar AT AT TAE q9T F A,
ST 1 &g 7 FHTt 3T § qr a8 8w
3EY woT gfawr ¥ § 5 3 7
92 AT ¥ @F X | F Arvy wgw
f& =18 wrewy faar @9 awied F@T
93, Ifww fasha 9T 9a1ar €21h T@ 73
ZHEAT gagr T I g7 4T JIA
r =rfgT 1ot § g afye Wi
TF ¥ ¥ gy grAr arfgg 1 g A9
FIT TET N9 FY T5 & | F gAgwar
g fr srorFe §o guT w2aw oF & o
gEer q1 ATATET ¥ Q13T 9 afwT og at
QIR At F5 T8 § fr o wrEd
& AT o §@) 29 TFT TR
wifar gy wrfen fe fawr @0F &
Fear g ATaTdr F AT WT gl
g€ ATHIRTHT T 3@ T U gATL A7
FT AT F ) ATH ¥ 10 AIT F
M, 20 AT & I FT GG q&7 v
gaay carfaT AT Ty @A FriEe |
gar 7 g1 fF w9 gv @ uw wwW
FATY § Fq F1 aBIT g1 a1 ITHT
TvaTE ag™ AT fHT a1 ag1y M
firT SaF are T FGTAT | zafey F
78 FgAT A1gar g f5 za% fag o=@
ctfan gt =rfeT o gz G@F g
gt g9 HgY § A1 qWniy @I AW
JTeAT FIAT AAT SATGNT 1 F OF A1F
HIT FFAT ATEAT § 1 ¥ 979 397 9g7
FH § ATH ageAT a1 THA F ¥ @I
g1 # qaq #T e1Td A gU D Al
qF & FIATgE FEAT 7 JE-AIHIT
F AR A CF T T AT ATEAT E
T-HTECF S a3 o s
feat @11 wmAT 1975 F @I AR A
g ®aar fmat a1 fe st wwy ¥ fag
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@ mfeat T &, A s,
S A, S ogaga, fenfafs, € et
al FHTET 379 § faft g &1 "W
Fot 3 F A9 97 aww foxr A
arfge i 3=t & At AT WA
g, Al AT Fout AT F AT F gA
2q § quT FI &, SF AT § 1 qR
gl wmar g Py e AW Fgew #
#1E fovsg & 1 WIT 98 AT FAT F
qT A AW AT qTAATAT AT ATATAT
T gIf 1 oF q%g & F AT A AR
g, OF qAr Faar 9y 9few § ag o
sFTAE fhar s T oy 3 %
AT F 3T FT A9 F37 f@ar S17
T 9% § ST ¥ IAWYR qF% N OF
oot fefre  Eewaméx §, 3@ ddY
& s-FtEe & fay o wRee
g faacq® & M gAY ¥ =T
g T AT e g, WA ¥ fog
femr-core & & forg T §, TATAT
AHIT § TE—~FIT F A1 IgAYT & HIY
g1 IgMgT % [T TNFE ¥ fau
FE AT AT GHT & g TTFE gt T /AT
gATE | IR qTH AT T AT WL
L& | eI I F ot @ 95 wfaera
A ¥ 3T A @ F T OE
EAFTARGATTRLG | TG TT HATAT
¥ aruwar aF fafeq 9wt 37 w@W &
fag o MS7e 79 g1 & WT ag
qed {Y a1 990E w0 | § anear g
agl & AT Fary @Y Afera g
THFAY AEe § qOw  HIT 9
FEAT | AT gFEdw A1 fEey
AL S A S AR faeeft § oW
aF AT § g TSHEIE §F GGA A
FH A W UF Iy A€ giT 2 #iw
g7 9L 399 FIAAT ISAT &, TS AT
qgdT & HX 98 TATEHETE TF A1
g | 99 a ¥ aaf TId BERE
AT & qY IqAT 9T F A AT AT
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g T-3% 9T UF q9T U aqr
AT AT FGT T A7 agaq F1 TE
TE T wifE M SEr ST ®
T &\ § auwar § fF ag oF wew
T & AT THAT BQ {1 9 fowar ST
=gy | U A AT § Ao LA
F fager ¥ wgar wgm o1 fF aga
TR @ Y | 9g A FrE A g |
FAHAT T FEST § S qF 27 AT
= 41 §, aga weer fFar § | IEAT
FATWET FIAE | TR FTHRF AT
TG AT § | A § g B §9
g ¥ &1 A agi Iy & A i
THIE BT TF AW FT GHAT HIA
q wme e & ¥ fog o qurd &
g § | o9 F1eA AR gEsE #
qAT qF qaW &1 haer fwm agd
RATF A 7 A9 78 A 7
q FAET | T@F (AT wrT ayrd F are
&1 afra a1 Y aew fas o aue
A g S A F S YA TSy, &
29 § 9 399 9g 9U9 99 @t gl
FAT FATE Fo Fo THRANT AT 8, ITH!
X AT TR & 37 A T TF X &,
Al A e § THE § qH,_AF, FAwAl
¥ OV aF UF aACOE @l # fad-
faar &, a8 @9 g% W aEae
F. Fo TAATH FEHI-F7AT FAT THRART
& am d@y duF A @Y AW TW
FT AW AT FgfoaT, AT AR AT
AT AT J FTECMA qo L.

(Interruptions)

st Y ZoEAY ¢ FAAT AT A% A
¥ Jor AR 9V TG F |

Y WG W AW AG AqTES,
adYr ara@ J@ § ¢+ afs 7w wwe &9
Fam, a1 gaat g offde frr
FAM A B A A | TG FGS §C
4 5 TR fog F1 5@ 99 7 ars
ﬁmwaw"rawafaﬁm‘g
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[+t w87 @AM AG]
% @I Fi-—328 # § fifoww e
q 276 F FBF AW 1 IFT
qIX 7 919 398 fHaa seood H
T fFar @, ag a1 § Sy &, Afe
FAAT FGAT 7 SHA AT FET &7 AZIA
g ST At N &1 ot g, 994 o
qfz FTAT FT WUT 9 FAT 93 /1
T @ fowar s 1 8w 376 €Tl 9%
AET TGRS A LT FT S,
600 & 700 AR &1 +77 § g7 & HIT
W WA 1 A7 qrfedr 2,
ag 47 fefasz agr gt =gy % g7
Wl ST FEEw 9 oW @ g, 9%
AFG-FTH 9 AT @ § ) Al
A #T 3
oow 77 qAa foan, wma foar §
AT g | 531 @ #< & awra
F@I g |
SHRI MAHADEO PRASAD
VARMA (Uttar Pradesh): Mr. Vice-
Chairman, Sir, I would like t. refer
to the point raised by you. Since
you have raised that point, I would
exiress my views in English so that
you can understand me. You rrmind-
ed our hon. Rajlway Minister of his
days as union leader, railway uniou
leader. This was very pertinent, But
kindly do not forget that the position
which Mr, Dandavate held as railway
union leader is quite different from
the position which he is occupying
today. He is now in charga of the
Raijways. Now, the national interests
are foremost in comparison to any
partisan interests. He must think
of the nation. Of course, I know,
Mr. Dandavate has got the cause of
the employees at his heart. But he
has been placed in a position to face
tremendous problemg of this railway
system, the greatest concern, the na-
¢tonalised concern, of ihe
There are problems like the problem
.of corruption in the department and
alsg in the public, antipathy on the
part of the public, the prcblem of
indiscipline, inefficiency and the
greatest problem to look to the future,

country.

[RAJYA SABHA]
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ag has been pointed out by our hon.
friend, Shri Sheikh. Daily, the pres-
sure on the Railways 1s increasing.
What wil] happen after 3¢ years,
notedy can 1magine today, But you
had raised one point which I would
like to point out. This is in regard
to the question of astrikas, union
movements, bonus and deferred wage.
Mr, Vice-Chairman, Sir, capitalism
was born out of the industrial revolu-
tion in the latter half of the 19th
Century, in Western countries, Labour
movementg and union movements
were naturally the fall-outs of this
capitalistic organisation of the society.
But with the advent of socialistic,
Stateg like Russia ang China, the
whole thing has changed. Any na-
tionalised concern cannoi allow any
strike, any bonus becauss strikes or
movementg like this were oOrganised
ageinst private profiteering concerns.
Naticna] organisations like our rail-
ways, are not private profiteering
concerns. So, np employee has got
any right fundamentally io strike. Of
course, he has every right {~ see that
the welfare of employees js looked
after propecly, efficiently by the
Department. Ng strike can be allowed
in Russia or in China. Both these
things cannot go together. Nationalis-
ed concerns on the one hand and
rignt to strike by the employees of
the Govvernment concerns on the
other can’t go togetner. If you apply
to them, then it may go to the police
departments, to military and to other
Government concerns. So, for the
sake of the nation, for ithe sake of
the administration and for
the sake of these employees, we
shall have to decide whether we can
allow such union movements, such
strikes in Government concerns or
not. We must decice it and I am of
the opinion that ary concern which
becomeg nationaliseq is the concern
of the nation, not of Birla, Tata or
Da'mia. Any surplus which comes in
the Railway Budget is the surplus of
the nation, not to be shared by em-
ployees, not to be shared by Gcv-
ernment  administrstion, it is the
share of the nation as a whole. So, on
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that account we muyst think over this
prokiem very deeply. You are right
to suggest that the service rules not
only in the railways but in all the
departments must be properly looked
into, thoroughly checked ang the
rules shouldq be made such that no
grievanceg go unredressed. Whatever
service rules are given they should
be liberal, they should Se according
to the needs of the people, as you
nave  suggesied and, of course, in
comparison with the total capacity
end tota] average standard of the
country as a whole. So, once these
secvice rules are adopted, g machinery
shoulq be evolved whereby even an
employee of the lowest grade is not
denied the rights which are due to
him, no officialdom, no hureaucracy

does injustice even to the lowest
employee. That must be checked up
properly.

So, Sir, ag T said, our hon. Minister
ias to face tremendous responsibilities
but we believe that he s quite
sincere, so sincere that wherever 1
met the people, nobody has doubted
his sincerity. Of courss, thz prob-
lems are tremendous and we cannct

expect that in a year or two or
three the whole thing can be sel
right. As long as in this biggest

national concern there shall be prob-
lems, but we believe in his sincerily
and we believe that he will go on
irying his Tevel best to improva the
matters. You have been a union
leader and so . . .

THE VICE-CHAIRMAN (SHRI G.
LAKSHMANAN): Still he iz a union
leader not in an official capacity.

SHRI MAHADEO PRASAD
VARMA: And this ig a general ques-
tion of naltionalisation. If you are
to nationalise the concerns, may bde
industries, may be railways, this
fundamenta] cuestion must be fully
considered and some way must be
found out.

THF VICE-CHAIRMAN (SHRI G.
LAKSHMANAN): One point, Mr.
Verma. You have said about t'he
strikes not taking place in the socia-
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list countries. You should know that
from 1968—or from 1965, if I am
right—the prices have not increased,
especially of food stuffs, in Russia.

SHRI MAHADEQ PRASAD
VARMA: I am not going inty that.
There are problems: I kuow that.
There must be some rules that as the
prices rise, their emoluments should
also rise. 1 do not deny thag this is
their right. But the country cann't
be tsced with strikes in such na-
tional concerns. There must be some
rulcs, there must be some scope that
if the prices rise, their wages should
rise accordingly. Thig can be done
as a rule, without any threat of a
strike; I dg not deny that. The only
thing which I think is anti-national
ig that nationalised industries should
be allowed strikes and ‘kam.band’.
That is not permissible.

IF @i d@ T #i § 0 & faesy
7 TgAE AT F1E0 F
PROF. MADHU DANDAVATE: Sir,

thig is for me he is speaking in
Hindw

S AERT XA qAT : FEAGL AT
T IEAT 8 | 39 H 91 FT AL qTA
& & @y fr o7 71 fomew v &ar
g ofew qemEl omest O € g9 9
& o= 7o 9g T § f ag &
#E FY 7Y B9 afww wrd sg fea
st § oK et fawerar qiwe @
T & ) FiRa) & o SomaeT § S
qfvwer g Smar § 1 ST e @y Iy
21 R g8 A 9z ] BF 9w a3y
T & 99 & G947 AN FW E N I
1 3% fomn S | QT =S AR g
=T(RT |
THE VICE-CHAIRMAN (SHRI G.

LAKSHMANAN): I adjourn the
House to mee: at 11 a.mM. tomorrow,

The House then adjourned
at twenty-two minutes past
seven of the clock till eleven
of the clock on Thursday,
the 8th March, 1979,

79—570.



